Sr.No.

CONTENT

Action Taken by GPCB

A Complaint was received by E-Mail on

Dated:

17/09/2018 & 26/09/2018.

15/09/2018,

16/09/2018,

Detail Surprise inspection cum monitoring was carried out by GPCB on dated:- 15/09/2018,
17/09/2018, 20/09/2018, 21/09/2018 (Annexure-1)

Inspection Report was made covering the Inspection from 15.09.2018 till 21.09.2018. During
the Inspection it was observed as follows:

e Un-authorized storage of 35-40 MT iron waste inside the premises of M/s Parshanik
Chemicals A-2/12 was found and there was no leachate collection system.

e During digging of at about 3.5 feet on west side of plot no. A-2/12, it was observed
that black soil contaminated with iron waste was there.

e During digging of at about 1.5 feet on east side of plot no. A-2/12, it was observed
that black soil contaminated with iron waste was there.

e There was no proper arrangement for the management of hazardous waste and
serious pollution was observed.

e Based on the above observations and Inspection Report, the GPCB issued
Closure Orders to the M/S. Vapi Spectro Chem Pvt. Ltd & M/s. Parshanik Chemicals
bearing No. GPCB/CCA/ID — 437(2)/24762/471320 (Annexure-2) and GPCB/CCA/ID —
437(2)/24762/471321(Annexure-3) on 05.10.2018 under Section 5 of Environment
(Protection) Act, 1986 as a result of the violation of Hazardous & Other Waste
(Management & Transboundary Movement) Rules, 2016 along with immediate
closure of production process, disconnection of water supply and electricity

supply.

e After Closure direction units were visited on dated 11/10/2018, 26/10/2018,
27/10/2018, 15/11/2018 (Annexure-4)
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Hon’ble NGT Order (Original application:
823/2018) Dated: 18/12/2018

“Let a joint Committee comprising of
Central Pollution Control Board and
the Gujarat State Pollution Control
Board (GSPCB) furnish a report on
factual aspects within one month by e-
mail at ngt.filing@gmail.com to this
Tribunal”

Joint inspection was carried out by Committee comprising of Central Pollution Control
Board and the Gujarat State Pollution Control Board (GSPCB) on Dated: 27/12/2018 &
01/01/2019.

Joint Inspection Report was by committee submitted to Hon’ble NGT through Email
on Dated: 17/01/2019.(Annexure-5)

The Joint Committee Report recommended certain recommendations.

Telephonic Complaint was received at
GPCB on Dated: 20/02/2019 regarding
hazardous waste dumped in village
Rata.

Inspection was carried out by GPCB on dated 20/02/2019 & 21/02/2019. (Annexure-
6)

Upon Inspection and Investigation, it was observed that the waste of approximately
80-90 MT was lying therein.

The concerned officials of the Unit Vapi Spectrochem Pvt. Ltd were taken to the site
and shown the illegally dumped waste. It is pertinent to note that the said
representative of the unit admitted to the said waste belonging to unit and further
undertook to dispose of the same to the TSDF site. The same was given in writing by
the representative of the unit.

Hon’ble NGT Order (Original
application: 823/2018) Dated:
01/03/2019

“We require the Joint Committee
constituted in terms of order dated
18.12.2018 to take further appropriate

Thereafter, in compliance with the order dated 01.03.3019 of this Hon'ble Tribunal,
the Joint Committee carried out a further Inspection to oversee and cross check the
remedial action being taken and to ascertain the assessment of compensation to be
imposed upon the Industrial Units.

Joint Committee Report for May 2019 was drawn up and was sent to the Hon'ble
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action in the matter and to oversee
assessment and collection of
compensation for the damage caused,
preventive and remedial action for
restoration of
Compensation should be deterrent and
adequate to meet the cost of
restoration of environment.”

environment.

Tribunal for its perusal vide email dated 31.05.2019. (Annexure-7)

It is pertinent to mention herein that the Environmental compensation was
calculated by the Joint Committee on the basis of the formula that has been
formulated by CPCB which came to a total compensation of Rs. 13,08,000/- (Rupees
Thirteen Lacs Eight Thousand Only) per Industrial Unit. Also, an Additional penalty
of Rs. 2,00,000/- was to be imposed as there were two violations.( As per Section 15
of Environment (Protection) Act 1986 & CPCB Guideline “any violation may be limited
to maximum of one lakh rupees per provision violated “)

The Gujarat Pollution Control Board further exercised its powers and initiated criminal
prosecution under Section 19 of the Environment (Protection) Act, 1986 against
industry on 04.04.2019 vide Criminal Case No. 1084/2019. (Annexure-8)

Hon’ble NGT Order (Original
application: 823/2018) Dated:
02/05/2019

“We may also observe that the
applicants in
Applications are some of the polluting
units located in Vapi area. In any case,
the entire matter shall be considered
dfter the report is received. In the
meanwhile the applicant is at liberty to
approach the Gujarat Pollution Control
Board (GPCB) for the relief sought for
in the present application”

these Miscellaneous

Keeping in mind the recommendations given by the Joint Committee by way of the
January 2019 Report, Revocations orders were issued to the industries. A Conditional
Revocation Order for a period of 3 months was issued by the GPCB to M/s Vapi
Spectrochem Pvt. Ltd. on 16.06.2019 (Annexure-9), with the following conditions:

a) Unit shall carry out ground water and soil sampling on six-month basis
and result shall be submitted to GPCB;
b) The penalty of Rs. 2,00,000 (Rs. 2 Lacs) may be taken from the industry
due to illegal dumping of waste which was violation of HoOW(M&TM)
Rules, 2016 under E(P) Act, 1986.
c) Environment compensation of Rs. 13,08,000 (Rs. Thirteen lacs and Eight
thousand only) may be taken from industry.
A Revocation of Closure order dated 04.07.2019 was also issued by the GPCB to M/s
Parshanik Chemicals (Annexure-10)
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Hon’ble NGT Order (Original application:
823/2018) Dated: 03/07/2019

“We are unable to find the action taken
by the Gujarat State PCB to be
satisfactory. The report does not show
the cost of restoration and adequacy of
amount of compensation to meet such
cost. Leaving it to polluting unit itself to
carry out the sampling hardly meets
the mandate of law. The regulator
Board cannot avoid its statutory duty
as guardian and protector of
environment. The report purports to be
only by the Gujarat State PCB while the
order of this Tribunal was for a report
to be given by the joint Committee
which was also to comprise of the
CPCB. We disapprove such conduct of
the Gujarat State PCB. Cost of Rupees
one lakh be deposited by the Gujarat
State PCB with the CPCB within one
month for acting against the letter and
spirit of order of this Tribunal. The
Gujarat State PCB is free to recover the
amount from erring officer. The
amount will be spent by the CPCB for
restoration of the environment”

Gujarat Pollution Control Board has filed a review against the order dated 03.07.2019
passed by the Hon’ble National Green Tribunal. It is submitted herein that on the said
date, the Joint Committee Report of May 2019 was on record, but, it was
inadvertently not taken note off. The said Report in a detailed manner dealt with the
steps of restoration of environment as well as the procedure as per which the
compensation had to be been levied on the Units.

Gujarat Pollution Control Board had also submitted an Action Taken Report to
Hon’ble NGT through Email (ngt.filing@gmail.com; filing.ngt@gmail.com)on Dated:
25/06/2019 & summarized whole case to Hon’ble NGT, which by mistake was
considered as the Joint Committee Report which was not case. (Annexure-11)

However, in compliance of the order of Hon’ble NGT, GPCB has paid penalty of Rs. 1
lakh vide UTR No. SBIN319217290123 689726 dated 05/08/2019 in CPCB. (Annexure-
12)

GPCB has carried out Inspection of the Industries on 29.07.2019 and observed from
Analysis report of collected samples, that there is no contamination or illegal disposal
of waste on the units anymore. Because Aniline & Tri chloro aniline was not detected,
Iron is in range of 2.46 to 3.1%,which is in range of reference sample collected earlier
( reference sample was collected earlier and referred in joint inspection report
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Annexure-2. of May-2019 )The industry has already carried out restoration and
remedial actions in respect of the contaminated soil and illegally dumped hazardous
waste. (Annexure-13)

It is also pertinent to note that M/s Vapi Spectrochem Pvt. Ltd. has also complied with
recommendation of Joint Committee Report and has accordingly paid (1) Rs.
13,08,000/- environment compensation (Rs.10 lakhs vide RTGS No.
BARBD19172302315 /21.6.2019 in Bank Account Number 10325062238, State Bank
of India, Gandhinagar & Rs.3 lakhs 8 thousand vide RTGS No.
BARBR22019062120206168 /21.6.2019 in Bank Account Number 10325062238, State
Bank of India, Gandhinagar) & (2) Rs.2,00,000/- for illegal dumping of hazardous
waste ( Rs.2 Lakhs paid vide RTGS No. BARBR22019062120206169 / 21.6.2019 in
Bank Account Number 10325062238, State Bank of India, Gandhinagar) penalty
through RTGS. (Annexure-14)

After the expiry of the period of three months given in the conditional Revocation, the
GPCB will take further action.

Joint Committee Report for August 2019 was drawn up and was sent to the Hon'ble
Tribunal for its perusal vide email dated 30.08.2019 (Annexure-15). There is also a
recommendation for levying the same amount of compensation on M/s Parshanik
Chemicals by the Joint Committee which may be realized as soon as possible.
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=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 41979-23/09/2018 |
Email : PLOT NO:3A & 3B,
parag@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 495817 ( After Notice of DIR) RoName: Vapi
2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation
3 | Inspection Dt & Time: 15/09/2018 18:00/ Hazd Person Contacted :  Shri Subhashbhai Patel - Plant
I/IC
4 |Env Audit Detail : Sch: N.A , Not Applicable., Year : 2011, On Dt : 07/09/2011
Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No
_5|Water Consumption inKiloLtsPer Day _ _ Ind: 13560 _ _ _ _Dom: 5000 | Borewells 0 _ _
6 | Waste Water generation / Discharge (klpd) :  Ind: 3.000 Dom: 3.000 Tubewells: 0
7 |Consumer No(ElectricMeter): Sourceof Water Supply: GIDC___ ___ _________
8| Disposal Modeof [ndustrial / Domestic: Underground Drainage System / Soak Pt
9 | Discharge Pt / Final Receiving Body (Ultimate):  GIDC Underground drainage/ O
10 | Status of water consent Under the Water Act,1974: AWH-73691-16/07/2020 Last Inward:143887-25/08/2018]ONL] _
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

ETP Details : P-Callection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=1, Flue Gas =2, Process=0, ETP Cap = 8, Capacity of All =

No Data
Fuel Used : Diesdl,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vepi Waste& Eff MngmtLtd. VAPl [24763)
|LabChargesPending: Rs257000  Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water CessReturn : 2016-2017 HW Monthly Return : 2018-05
Last 3Legal Action:
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
11/07/2017 SCN 11/01/2018 , 444518 SCN APP 441363
14/11/2017 NOT 03/01/2018 33A,, 457406 NOT VIG 440374
Monthly Patrak Data: Last Return: 201805 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 68103, ETP - 180, APCM - 0 Meter Reading - 0, Kilo Litre - 1198 Meter Reading - O, Kilo Litre -9
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g Gujarat Pollution Control Board PCB Id: 24762
| @ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo 24762

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No
MTHs )

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Haz Waste Related

a | - | Haz waste Catg confirmitive with CCA No.

b |- | H.W generation exceeding CCA limits Yes

c |- Collection, Storage, Treatmnt, Disposal Facility No
Adequate ?? '

d | - | Reusing or Recycling of Haz Waste by Industry ? No
LogBook / XGN Manifests/ Disposal Records TALLYING

el > Fully

f | - | Stock of Haz-Waste @ premises/Whether EXCESS ? Asper IR

_| Recycler/ Actual user hasvalid Authorization under Yes

91" rules6 or 9 of HOWR-2016?
Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| -------
Capacity)

il Technical capability and equipment complying with the Yes
SOP/Guideline?

.| _| Isunit complying the conditions givesin Yes

I'| "] soP/Guidelines?

k |- | Facility isadequate for the applied process No.

| | -| Passbook ismaintained? No.

m |- | Detailsof PLI, if applicable | —eeeeee

n |- | Details of safety spects provieded by the facility | -——--

o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?

p |- | Quantity of Hazardous waste procured as per CCA? Yes

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)
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f%-% Gujarat Pollution Control Board | PCBId: 24762 |

t%’ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit is visited with reference to E-Mail received at this office regarding Iron waste dumped in Open Plot of
M/s. Vapi Spectrochem Pvt. Ltd. (Plot No. 3A, 3B) & M/s. Prashanik Chemical (Plot No. A2/12). With reference
to this complain this both plots are visited on Dated: 15/09/2018, Dated: 17/09/2018, Dated: 20/09/2018 and
Dated: 21/09/2018. With reference to this complain through JCB make pit to observed iron waste dumped or Not.
Detail investigation report is uploaded herewith in .pdf File with Photographs. Due to compress large size
documents upto 500 kb, This uploaded documents not visible properly, Hence same document is sent through E-
Mail to Head Office. [671]-23/09/2018

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

ULUaAL IRL SIA RN YEAlML A lall HAA Bal cRULEL pdal taulal Al YA AsHlL dAlesil@s WASY.
AsHo{l Yalsid A AN S-ABA glRL e ol. W-/1HUL Iron waste land filled 53¢ A clletctell
sRateul dlaa.

Yellsld UHA AU 2,4,5 - Tri Chloro Anilinestl GaUleat Ylsal M2 UG Slal HAA. Gaulest Ylsal £ ul0t
%ote Ucll “Iron waste” A AUe sl AS UollAA BHL WA €O 2ol B2 Iron waste JUR Slall HAA U
AR U 2ot B2l Iron waste YCAHL AS IR AN Bl HAA AM% Iron waste 3% AR 12 dlde
5As2Aot FRAZ UGl Blall HAA il Al A BN YAl 5 Wl Vel AN Iron waste A Y& AsHl
HAsAl.

AsH gl AsHal AR AUAA WAlle of. A-/1 (L YAllds 5rllsct) otl Agul waR 3u YUl ¥0 26t B2Al Iron
waste WY&t 53| ANA Alal HAA. U HAA Soo2 Y% Iron waste TSDF SiteHl disposed sclloll Ucll
8l WH Ol WUoll GlRL UABLARIBRS A AsHall UslR sl8l Wod &UA (WAl ol. AW-/1R) UR XU
§C ASlall HOA. B clold Yl sl

e ol A-/1UL 818 Rl dlAe sAselet ReH lall of HAA % 2\ yetAll sl

Compliance Observed in this | nspections.
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e Gujarat Pollution Control Board PCB |d: 24762

{ %ﬁr (Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visits and Reply Insp Det Instruction Status

1. You are instructed to submit last 3 months production data, water 483962(13/06/18) Still Pending
consumption & disposal of generated Haz. waste consumption & disposal of
authentic documents.

3. You are instructed to submit the point wise compliance of pre-monsoon 483962(13/06/18) Still Pending
action plan.
2. During inspection, @ 50 to 60 MT of Iron sludge waste kept open to say & 483962(13/06/18) Still Pending

@ 4 MT of iron sludge waste kept in bags & covered with for plum sheet
hence instructed to shift roofing area considering the monsoon season &
submit the compliance report

4. One Ms tray kept with reddish brown colored waste in liquid form found 483962(13/06/18) Still Pending
open to say hence it is instructed to take correlative measures candidacies on
urgent basis & submit the compliance.

(3) Provide proper storage shed (having impervious base &roof covered )for 457406(14/11/17) Partial Compliance
iron sludge instead of storing on open land..; Work is going on of storage
shed, mean while we will cover the iron sludge by plastic cover. Flooring of
the storage area is already constructed by RCC. (09/01/2018)

(2) Carry out proper treatment of Isomer material (highly alkaline) generated 457406(14/11/17) | Pending !! Reminded AGAIN
from crystalliser of TCA plant instead of storing in idle tank.; We have already
taken isomer material in process from idle tank and enclosed herewith
photograph of the empty idle tank. (09/01/2018)

(5) Submit details (for last 3 months) about production w/w discharged in 457406(14/11/17) Fully Complied
CETP, stock &disposal of Haz. Waste etc.; Production data -- Aug 17--
product -- 2,4,5 TCA -- 20000 Kgs., W.W sent to CETP -- 140 KI, Haz Waste
sent -- 00,,,Sept-17 --- Product--2,4,5 TCA--20000 Kgs, , W.W sent to CETP --
158 KI, Haz Waste sent -- 00,,,,,0ct-17 --- Product--2,4,5 TCA--20000 Kgs, ,
W.W sent to CETP -- 149 KI, Haz Waste sent -- 00,,,,, Stock of iron sludge
about approx. 100 M.T.@#$ (09/01/2018)

(1) Raise boundary well (as provided at ground level) of TCA flex cooling 457406(14/11/17) Partial Compliance
tower recirculation tank, to prevent its overflowing leading outside premises
.Sample of same is collected.; we have raised height of boundary wall to
prevent overflowing water of cooling tower out side the premises. Photograph
of the raised wall enclosed herewith in "000". (09/01/2018)

(4) Provide proper removal mechanism for sludge from primary treatment in 457406(14/11/17) Fully Complied
ETP and operate it regularly & efficiently.; Our effluent is coming slightly
alkaline and we are neutralising the same by caustic lye so there is no
generation of ETP sludge, even though we are removing iron sludge from
ETP tank manually and dried the same and mixed with iron waste for sending
the waste side. (09/01/2018)

(3) WsH ol sEHL Ade UAA AR YO MT Alet 2t USloll 223 20 444518(11/07/17) | Pending !! Reminded AGAIN
MT A% YeAlMl 0Ls A 8 Al Yrelld AoLe @ llge sl

Regarding 20mt Sludge, |t was not sludge but intermediate generated during
the process of Reduction and distillation which was lying in open.Normally we
are storing the same in plant only as we are using the same regularly.We had
used all the 20mt intermediate in the same month.Now onwards we will store
intermediate in plant/godown only. (23/01/2018)

(?) &6 slUloL YulRg.; Our Housing is Good & Keep Good regurlarly. 444518(11/07/17) Partial Compliance
(23/01/2018)
(1) Beetl ARl Hidoll Geulatoll (Aol ER-1 ofl otsct A Axer ull 444518(11/07/17) Fully Complied

auRlalell (Aol Auey S Are Sl 2l Mledl 22 scll; ER-1

Submitting Hear with Copy of ER-1 for the Month of December -16, January-
17 & Febraury-17 (23/01/2018)
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Gujarat Pollution Control Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCBId: 24762

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.F.H 1 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T | COL,STO,DST,TRA
Organic compounds
2 | Used or Spent QOil | -51 0.020-M.T | COL,DSS,CYC,STO,TRA
3 [Chemica dludge from waste water treatment | -35.3 1.000-M.T| COL,STO,DST, TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000 - M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M. T 1000.000
Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |2,4,5 trichloronitrobenzene 0.000-M.T
2 |acetic acid 0.000- M.T
3 |caustic lye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000-M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

nspection Team :

S.B.Patel,SO - Patel lateshkumar A, AEE

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(S.B.Patel,SO )

23/09/2018
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M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1% Phase, GIDC Vapi [GPCB ID — 24762]

Behind the M/s. Vapi Spectrochem Pvt. Ltd, O

pen Land & Grass is observed due to Monsoon

[ron Waste Stared Openly without proper storage &

Coal Stored Openly without proper storage

without leachate collection system

Plot No. A2/12, GIDC Vapi

M/s. Prashanik Chemical,

Iron Sludge Stored in Industrial Shed of M/s. Prashanik Chemical




Open Plot of M/s. Prashanik Chemical

Making Hole at West of the Open Plot




M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1° Phase, GIDC Vapi, Dated: 20/09/2018

Photographs Taken during making pit through JCB at Plot No. A2/12




Complaint Investigation Report

Subject: Complaint received through E-mail regarding M/s. Percynic Chemical, GIDC Vapi & M/s. Vapi
Spectrochem Pvt. Ltd. had Dumped iron waste in their open Plot.

Reference: E-mail received to this office on Dated: 15/09/2018.
Date of Visit: Dated: 15/09/2018, Dated: 17/09/2018, Dated: 20/09/2018, Dated: 21/09/2018.

Place of visit: M/s. Vapi Spectrochem Pvt. Ltd., Plot No. 3A, 3B & M/s. Percynic Chemical, Plot No. A2/12.

With reference to above subject & reference we undersigned inspection was carried out on Dated:
15/09/2018, 18:00 PM at plot No. 3A & 3B. During visit M/s. Vapi Spectrochem Pvt. Ltd was found in
operation on Plot No. 3A, 3B. This unit was observed in engaged in manufacturing of 2, 4, 5 Tri Chloro
Aniline.

First investigation carried within premises of unit. While preliminary observation there was no any
dumped iron waste observed. After Further investigation there was @80 MT iron waste observed stored
within premises and out of @80 MT; @5 MT iron waste was observed stored in open to sky. Unit has not
provided any leachate collection system for this stored iron waste area. Hence unit has instructed to stored
hazardous waste in safe place with proper leachate collection system. (Photographs taken during inspection
is attached herewith).

After further investigation within factory premise it was observed that, Unit has not provided proper
coal storage facility and unit has stored coal open to sky within premises of unit. Hence instruction given to
unit to provide proper storage facility for coal storage. (Photographs taken during inspection is attached
herewith).

In addition, while inquired to responsible person of unit regarding M/s. Percynic Chemical, Plot No.
A2/12, GIDC Vapi, He informed that previously on this plot No. A2/12 M/s. Percynic Chemical was running
but now this plot is under ownership of M/s. Vapi Spectrochem Pvt. Ltd. Hence further investigation carried
out on plot No. A2/12.

During inspection on Plot No. A2/12 (i.e. M/s. Percynic Chemical) there was @35 — 40 MT iron waste
observed into industrial shed. While inquired regarding the same with responsible person of the unit, he
stated that “They have not enough space to stored iron waste in M/s. Vapi Spectrochem Pvt. Ltd hence they
have stored these iron waste in this plot.” Unit has not provided leachate collection system for this iron
waste storage area.

Due to monsoon season there was observed dense grass in open plot area of Plot No. A2/12 hence
due to Night hours further investigation could not be carried out. Hence for further investigation of this plot



we visited this plot on Dated: 17/09/2018. During inspection observed that Total Area of Plot No. A2/12 is
4100 Sqg. meter, out of 4100 Sq. meter industrial shed construct on 2100 Sq. meter and other area observed
open.

In presence of member of Vapi Green Enviro Limited and responsible person of the unit we started
digging work in west side of the plot of M/s. Percynic Chemical to verify there was iron waste dumped or
not. (Panchnamu attached herewith). Manual Digging work was carried out upto 3.5 feet and iron waste
contaminated black soil was observed; hence it can be say that iron waste may dumped more than 3.5 foot
depth. Further digged at east side of the plot upto 1.5 feet and also observed iron waste contaminated black
coloured soil. Hence from the preliminary observation it can be say that unit has dumped iron waste in
entire open plot of M/s. Percynic Chemical, Plot No. A2/12. During inspection soil samples are collected for
analysis purpose. Written instruction given to unit to remove all contaminated soil and dispose it into TSDF
site. (Panchnamu carried out during inspection and Photographs taken during inspection is attached
herewith).

Further investigation was carried out on Dated: 20/09/2018 of M/s. Vapi Spectrochem Pvt. Ltd., Plot
No. 3A, 3B. With the help of JCB within open area of the unit carried out 16 Nos. of pit having 6 to 8 feet
depth and soil samples are collected from every pit for analysis purpose. Ruff sketch showing digged pit
attached herewith. Panchnamu carried out on Dated: 20/09/2018 and description of every pit with
photographs taken during inspection is attached herewith.

Investigation carried out on Dated: 21/09/2018 at M/s. Percynic Chemical, Plot No. A2/12, GIDC Vapi
and with the help of JCB carried out 15 Nos. of Pit having 9 feet depth at different place of Open plot and soil
samples are collected from every pit for analysis purpose. Panchnamu carried out on Dated: 21/09/2018 and
description of every pit with photographs taken during inspection is attached herewith.

Inspection By:

Gittic] grtord
L. A. Patel S. B. Patel
(AEE) (so)
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Digged Pit | Dept of | Taken Description of Pit Remarks
Number Digged pit | Sample
Number
1 6-7 1 e Upto 1 ft Kapachi & Soil Layer observed 2 ft thinner dumped
e Further upto 2 ft Yellowish Moram Layer | Iron waste layer
observed observed in this pit.
e Further upto 3 ft dumped Iron waste layer
observed
e Than After Soil & Water found.
2 7-8 2 e Upto 0.8 ft Kapachi & Soil Layer observed 2 ft thinner dumped
e Further upto 2 ft Yellowish Moram Layer | Iron waste layer
observed observed in this pit.
e Further upto 3.2 ft dumped Iron waste
layer observed
e Than After Soil & Water found.
3 7-8 3 e Upto 0.8 ft Kapachi & Soil Layer observed 3 ft thinner dumped
e Further upto 2.3 ft Yellowish Moram Layer | Iron waste layer
observed observed in this pit.
e Further upto 3.0 ft dumped Iron waste
layer observed
e Than After Soil & Water found.
4 7-8 4 e Upto 0.5 ft Kapachi & Soil Layer observed 2 ft thinner dumped
e Further upto 4.0 ft Yellowish Moram Layer | Iron  waste layer
observed observed in this pit.
e Further upto 2.0 ft dumped Iron waste
layer observed
e Than After Soil & Water found.
5 7-8 5 e Upto 0.3 ft Kapachi & Soil Layer observed No dumped iron
e Further upto 5.0 ft Yellowish Moram Layer | waste observed in
observed this plot
e Than After Soil & Water found.
6 6—-7 6 e Upto 0.4 ft Kapachi Layer observed 2 ft thinner dumped
e Further upto 4.0 ft Yellowish Moram Layer | Iron waste layer
observed observed in this pit.
e Further upto 2.0 ft dumped Iron waste
layer observed
e Than After Soil & Water found.
7 7-8 7 e Upto 0.5 ft Kapachi Layer observed 49 ft thinner
e Further upto 3.0 ft Yellowish Moram Layer | dumped Iron waste
observed layer observed in
e Further upto 4.9 ft dumped Iron waste | this pit.
layer observed
e Than After Soil & Water found.
8 7-8 8 e Upto 3.0 ft Yellowish Moram Layer | 5.0 ft thinner

observed

dumped Iron waste




Further upto 5.0 ft dumped Iron waste
(with HDPE Bags) layer observed
Than After Soil.

layer observed in
this pit.

Upto 2.0 ft Yellowish Moram Layer
observed

Further upto 5.0 ft dumped Iron waste
(with HDPE Bags) layer observed

Than After Soil.

5.0 ft thinner
dumped Iron waste
layer observed in
this pit.

10

10

Upto 0.3 ft Yellowish Moram Layer
observed

Further upto 3.0 ft dumped Iron waste
(with HDPE Bags) layer observed

Than After Yellowish Soil observed.

3.0 ft thinner
dumped Iron waste
layer observed in
this pit.

11

11

Upto 0.2 ft Yellowish Moram Layer
observed

Further upto 5.0 ft dumped Iron waste
(with HDPE Bags) layer observed

Than After Soil observed.

5.0 ft thinner
dumped Iron waste
layer observed in
this pit.

12

12

Upto 0.2 ft Yellowish Moram Layer
observed

Further upto 4.0 ft dumped Iron waste
(with HDPE Bags) layer observed

Than After Soil observed.

4.0 ft thinner
dumped Iron waste
layer observed in
this pit.

13

13

Upto 0.1 ft Yellowish Moram Layer
observed

Further upto 3.0 ft dumped Iron waste
(with HDPE Bags) layer observed

Than After Soil observed.

3.0 ft thinner
dumped Iron waste
layer observed in
this pit.

14

6-7

14

Upto 0.3 ft Kapachi Layer observed

Further upto 4.0 ft Yellowish Moram Layer
observed

Further upto 0.3 ft dumped Iron waste
layer with Blackish coloured Soil observed
Than After Soil & Water found.

0.3 ft thinner
dumped Iron waste
layer with blackish
coloured soil
observed in this pit.

15

7-8

15

Upto 0.2 ft Blackish coloured soil Layer
observed

Further upto 1.0 ft Yellowish Moram Layer
observed

Further upto 4.0 ft dumped Iron waste
layer (with HDPE Bags) observed

Than After Soil found.

4.0 ft thinner
dumped Iron waste
layer observed in
this pit.

16

16

Upto 3.0 ft Blackish coloured soil and
Yellowish Moram Layer observed

Further upto 1.5 ft dumped Iron waste
layer (with HDPE Bags) observed

Than After Soil found.

1.5 ft thinner
dumped Iron waste
layer observed in
this pit.
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Digged Pit | Dept of | Taken Description of Pit Remarks
Number Digged pit | Sample
Number

1 8-9 A e Upto 1 ft Yellowish Moram mixed with soil | 5 ft thinner
Layer observed dumped Iron
e Further upto 5 ft Iron waste (With HDPE | waste layer
Bags) Layer observed observed in

e Than After Soil with Moram & Water found. | this pit.
2 8-9 B e Upto 1 ft Yellowish Moram mixed with soil | 7 ft thinner
Layer observed dumped Iron
e Further upto 7 ft dumped Iron waste layer | waste layer
(With HDPE Bags) observed observed in

e Than After Soil with Moram & Water found. | this pit.
3 8-9 C e Upto 1.2 ft Moram mixed with soil Layer | 6 ft thinner
observed dumped Iron
e Further upto 6.0 ft dumped Iron waste | waste layer
(With HDPE Bags) layer observed observed in

¢ Than After Soil with Moram & Water found. | this pit.
4 7-8 D e Upto 1.1 ft Moram mixed with soil Layer | 6 ft thinner
observed dumped Iron
e Further upto 6.0 ft dumped Iron waste | waste layer
(With HDPE Bags) layer observed observed in

e Than After Soil with Moram & Water found. | this pit.
5 6-7 E e Upto 1.1 ft Moram mixed with soil Layer | 4-5 ft thinner
observed dumped Iron
e Further upto 4 to 5 ft dumped Iron waste | waste  layer
layer observed observed in

e Than After Soil with Moram & Water found. | this pit.
6 7-8 F e Upto 2.0 ft Moram mixed with soil Layer | 5-6 ft thinner
observed dumped Iron
e Further upto 5 to 6 ft dumped Iron waste | waste layer
layer observed observed in

e Than After Soil with Moram & Water found. | this pit.
7 5-6 G e Upto 1.0 ft Moram mixed with soil Layer | 4-5 ft thinner
observed dumped Iron
e Further upto 4 to 5 ft dumped Iron waste | waste  layer
layer observed observed in

e Than After Soil with stone found. this pit.
8 6-7 H e Upto 1.5 ft Yellowish Moram with soil Layer | 4 -5 ft thinner
observed dumped Iron
e Further upto 4 - 5 ft dumped Iron waste | waste layer
layer observed observed in

e Than After Soil with Moram & Water found | this pit.
9 4-5 | e Upto 1.0 ft Yellowish Moram with soil Layer | 4.0 ft thinner

observed
e Further upto 4 ft dumped Iron waste (with

dumped Iron
waste layer




HDPE Bags) layer observed

observed in

Than After Soil with Moram & Stone found this pit.

10 4-5 Upto 1.5 ft Moram with soil Layer observed |3 to 4 ft
Further upto 3 - 4 ft dumped Iron waste | thinner
layer observed dumped Iron
Than After Soil with Moram & Stone found waste  layer

observed in
this pit.

11 4-5 Upto 1.5 ft Moram with soil Layer observed |3 to 4 ft
Further upto 3 - 4 ft dumped Iron waste | thinner
(with HDPE Bags) layer observed dumped Iron
Than After Soil with Stone found waste layer

observed in
this pit.

12 4-5 Upto 1.3 ft Moram with soil Layer observed | 4 ft thinner
Further upto 4 ft dumped Iron waste layer | dumped Iron
observed waste layer
Than After Soil with Moram & Stone found observed in

this pit.

13 3-4 Upto 3 - 4 ft dumped Iron waste (minor | Minor
guantity) layer observed quantity  of
Than After Soil with Moram & Stone | Iron waste
observed. layer

observed in
this pit.

14 4-5 Upto 4 - 5 ft dumped lron waste (minor | Minor
quantity) layer observed quantity  of
Than After Soil with Moram & Stone | lron waste
observed. layer

observed in
this pit.

15 3-4 Upto 3 - 4 ft Soil with Moram & Stone Layer | No iron waste

observed

observed in
this Pit




M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1* Phase, GIDC Vapi [GPCB ID - 24762]

Behind the M/s. Vapi Spectrochem Pvt. Ltd, Oi)_en Land & Grass is observed due to Monsoon

Iron Waste Stored Openly without proper storage &

Coal Stored Openly without proper storage
without leachate collection system

M/s. Prashanik Chemical, Plot No. A2/12, GIDC Vapi

Iron Sludge Stored in Industrial Shed of M/s. Prashanik Chemical




|

Open Plot of M/s. Prashanik Chemical

Making Hole at West of the Open Plot




M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1* Phase, GIDC Vapi, Dated: 20/09/2018

Photographs Taken during making pit through JCB at Plot No. A2/12




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:242960 - Analysis Completion:04/10/2018

Organic Chemicals manufacturing / LAB Inward : 46834

Gujarat Pollution Control Board, Vapi
C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

TEST REPORT

Test Report No. : 46834

Date: 04/10/2018 |

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

: Vapi Spectrochem Pvt.Ltd - 24762
: 3A &3B,PHASE-L,GIDC ESTATE

GIDC Vapi-396195, Taluka : Pardi, District : Valsad, GIDC : Vapi

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: S.B.Patel,SO

¢ Sltr

1 242960

: 20/09/2018 , (0935 to 0935) & 22/09/2018

: 22/09/2018 & 04/10/2018

From Final outlet of the ETP ~

10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Into CETP through GIDC u/g drain
12. Ultimate Receiving Body : 0

13. Temperature on Collection
14. Carboys Nos for
15. Water Consumption & W.W.G (KLPD)

: 30 & pH Range on pH Strip :@ 7 on pH strip
: Barcode & Color & Appearance :Light Brown
: Ind :13.560 , Dom :5.000 & Ind :3.000 , Dom :3.000

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.46
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 20
4 | Total Dissolved Solids mg/| Gravimetric method. (2540 C APHA Standard Methoc| 10 — 200000 mg/L 378
5 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Methoc|2 — 10000 mg/L 04
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mg/I. 7.56
7 |Chloride mg/| Argentometric method. (4500 CI? B APHA Standard M 1 - 50000 mg/I 130
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/l 15
9 |Chemical Oxygen Demand mg/| APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I 670
10| Oil & Grease mg/| Liquid — Liquid Partition Gravimetric method. (6520 B |01 — 1000 mg/I| BDL
11|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 174

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 04/10/2018

Field Observation :

D i m<=

J.D.OZA, Lab Head

Note :

. * - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

©

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 22nd Edition by APHA.

I

08/07/2019




ANALYSIS REPORT FOR
f wa—h WATER / WASTE WATER SAMPLE

Sample ID:242961 - Analysis Completion:04/10/2018

Organic Chemicals manufacturing / LAB Inward : 46835

TEST REPORT

Gujarat Pollution Control Board, Vapi
C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

Test Report No. : 46835

Date: 04/10/2018 |

1. Name of the Customer
. Address

N

: Vapi Spectrochem Pvt.Ltd - 24762
: 3A &3B,PHASE-L,GIDC ESTATE

GIDC Vapi-396195, Taluka : Pardi, District : Valsad, GIDC : Vapi

. Nature of Sample
. Sample Collected By : S.B.Patel,SO
¢ Sltr

. Code No. of the Sample 1 242961

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

3
4
5. Quantity of Sample Received
6
7

. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

: 20/09/2018 , (0940 to 0940) & 22/09/2018
: 22/09/2018 & 04/10/2018

From Collection tank of ETP ~

: Into ETP for further treatment

H )

: 32 & pH Range on pH Strip :9-10 on pH strip

14. Carboys Nos for : Barcode & Color & Appearance :Grey

15. Water Consumption & W.W.G (KLPD) : Ind :13.560 , Dom :5.000 & Ind :3.000 , Dom :3.000

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 32
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 9.04
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 10
4 | Total Dissolved Solids mg/| Gravimetric method. (2540 C APHA Standard Methoc| 10 — 200000 mg/L 2228
5 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Methoc|2 — 10000 mg/L 760
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standa| 1 - 2000 mg/I. 39.71
7 |Chloride mg/| Argentometric method. (4500 CI? B APHA Standard M 1 - 50000 mg/I 1050
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/l 67
9 |Chemical Oxygen Demand mg/| APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I 89
10| Oil & Grease mg/| Liquid — Liquid Partition Gravimetric method. (6520 B |01 — 1000 mg/I| 2.4
11|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 12

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 04/10/2018

Field Observation :

D i m<=

J.D.OZA, Lab Head

Note :

. * - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

©

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 22nd Edition by APHA.

I

08/07/2019
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(Gujarati to English)

CLOSURE DIRECTION UNDER SECTION-5 OF ENVIRONMNET (PROTECTION) ACT- 1986 FOR THE
VIOLATIONS OF THE HAZARDOUS & OTHER WASTE (MANAGEMENT & TRANSBOUNDARY
MOVEEMENT) RULES- 2016 TO UNIT.

1) You M/S Vapi Spectrochem Pvt. Ltd, Plot No.3A & 3B, Phase-1, GIDC estate, Vapi-
396195, Ta: Pardi, Dis:Valsad are operating industrial plant and manufacturing of
chemicals.

2) AND WHEREAS Guijarat Pollution Control Board has granted Consolidated Consent and
Authorization (CC&A), AWH -73691, valid up to 16/07/2020.

3) Your industry visited on dated: 15/09/2018, 17/09/2018, 20/09/2018 and 21/09/2018
By GPCB official under section 10 of Environment (Protection) Act 1986 and
observations were as under;

1. You have stored 80 MT of iron waste in to storage area.

2. 35 MT to 40 MT of iron waste found stored. There is no any leachate

collection system provided at storage area of iron waste at premises of M/S
Percynic Chemical, Plot No:A-2/12, Phase-1, GIDC Estate, Vapi-396195, Ta:
Pardi, Dis:Valsad.

. Up to3.5 ft excavation at west direction of the plot no. A-2/12 there is

contamination of iron waste with black soil is found.

. Up to 1.5 ft excavation at east direction of M/S Percynic Chemical there is

contamination of iron waste with black soil is found.

You have not provided proper arrangement for the management of Hazardous waste. Pollution

observed at your site found serious.

UNDER THE CIRCUMSTANCES, | Dr. Rajiv Gupta (IAS), Chairman of Gujarat
Pollution Control Board in exercise of the power conferred under Section (5) of the
Environment (Protection) Act -1986, issue the Directions as under following,

1)
2)

3)

You shall stop production with immediate effect.

To prohibit any kind of manufacturing activities through Captive power plant
and/or D.G. Set.

The concerned authorities DGVCL shall disconnect supply of Electricity and
GIDC/Notified Area Authority shall disconnect water supply with the
immediate effect from the issue date of this order until further order.

IF the above directions are not complied, you are liable for prosecution under Section 15 of the
Environment (Protection) Act -1986.

Dr. Rajiv Gupta (IAS)

(Chairman)



NO: GPCB/CCA/ID-437(2)/24762/471320  Dt:05/10/2018
Issued To,

M/S Vapi Spectrochem Pvt. Ltd.
Plot No: 3A &3B, Phase-1,
GIDC Estate, Vapi-396195,

Ta: Pardi, Dis:Valsad.

Copy To,

1) The Chairman,

Dakshin Gujarat Vij Company Ltd.,
GIDC Sub-division, DGVCL, GIDC,
Vapi, Dist: Valsad.

With a request to disconnect the supply of Electricity (except single phase) with the
immediate effect from issue date of this order of the industrial plant and intimate to us
accordingly in writing.

2) The Dy. Engineer (O&M)
Dakshin Gujarat Vij Company Ltd.,
GIDC Sub-division, DGVCL, GIDC,
Vapi, Dist: Valsad.

With a request to disconnect the supply of Electricity (except single phase) with the
immediate effect from issue date of this order of the industrial plant and intimate to us
accordingly in writing.

3)The Vice Chairman & Managing Director,
GIDC, Udhog Bhavan, D-4,
Gandhinagar.

With a request to disconnect the supply of Water with the immediate effect from the issue
date of this order of the industrial and intimate to us accordingly in writing.

4)The Regional Officer, G.P.C.B.
You are directed to carried out inspection above mention unit, verify all directions given and then
send detail report to this office.

5)The Vigilance Officer, G.P.C.B.
You are directed to carried out inspection above mention unit, verify all directions given and then
send detail report to this office.

6)The Legal Officer, G.P.C.B.
-For information.
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(Gujarati to English)

CLOSURE DIRECTION UNDER SECTION-5 OF ENVIRONMNET (PROTECTION) ACT- 1986 FOR THE
VIOLATIONS OF THE HAZARDOUS & OTHER WASTE (MANAGEMENT & TRANSBOUNDARY
MOVEEMENT) RULES- 2016 TO UNIT.

1) You M/S Percynic Chemical, Plot No.A-2/12, Phase-1, GIDC estate, Vapi-396195, Ta:
Pardi, Dis:Valsad are operating industrial plant and manufacturing of chemicals.

2) You had not obtain prior permission of the board.

3) Your industry visited on dated: 15/09/2018, 17/09/2018, 20/09/2018 and 21/09/2018
By GPCB official under section 10 of Environment (Protection) Act 1986 and
observations were as under;

. 35 MT to 40 MT of iron waste found stored. There is no any leachate

collection system provided at storage area of iron waste.

. Up to3.5 ft excavation at west direction of the said plot there is contamination

of iron waste with black soil is found.

. Up to 1.5 ft excavation at east direction of the said plot there is contamination

of iron waste with black soil is found.

You have not provided proper arrangement for the management of Hazardous waste. Pollution

observed at your site found serious.

UNDER THE CIRCUMSTANCES, | Dr. Rajiv Gupta (lAS), Chairman of Gujarat
Pollution Control Board in exercise of the power conferred under Section (5) of the
Environment (Protection) Act -1986, issue the Directions as under following,

1)
2)

3)

You shall stop production with immediate effect.

To prohibit any kind of manufacturing activities through Captive power plant
and/or D.G. Set.

The concerned authorities DGVCL shall disconnect supply of Electricity and
GIDC/Notified Area Authority shall disconnect water supply with the
immediate effect from the issue date of this order until further order.

IF the above directions are not complied, you are liable for prosecution under Section 15 of the
Environment (Protection) Act -1986.

Dr. Rajiv Gupta (IAS)

(Chairman)



NO: GPCB/CCA/ID-437(2)/24762/471321 Dt:05/10/2018
Issued To,

M/S Percynic Chemical,
Plot No:A-2/12, Phase-1,
GIDC Estate, Vapi-396195,
Ta: Pardi, Dis:Valsad.

Copy To,

1) The Chairman,

Dakshin Gujarat Vij Company Ltd.,
GIDC Sub-division, DGVCL, GIDC,
Vapi, Dist: Valsad.

With a request to disconnect the supply of Electricity (except single phase) with the
immediate effect from issue date of this order of the industrial plant and intimate to us
accordingly in writing.

2) The Dy. Engineer (O&M)
Dakshin Gujarat Vij Company Ltd.,
GIDC Sub-division, DGVCL, GIDC,
Vapi, Dist: Valsad.

With a request to disconnect the supply of Electricity (except single phase) with the
immediate effect from issue date of this order of the industrial plant and intimate to us
accordingly in writing.

3)The Vice Chairman & Managing Director,
GIDC, Udhog Bhavan, D-4,
Gandhinagar.

With a request to disconnect the supply of Water with the immediate effect from the issue
date of this order of the industrial and intimate to us accordingly in writing.

4)The Regional Officer, G.P.C.B.
You are directed to carried out inspection above mention unit, verify all directions given and then
send detail report to this office.

5)The Vigilance Officer, G.P.C.B.
You are directed to carried out inspection above mention unit, verify all directions given and then
send detail report to this office.

6)The Legal Officer, G.P.C.B.
-For information.



=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 42196-23/10/2018 |
Email : PLOT NO:3A & 3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 499732 ( After Direction) RoName: Vapi
2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation
3 | Inspection Dt & Time: 11/10/2018 15:30/ Hazd Person Contacted : Mr. Subhash B. Patel - Plant I/C
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 07/09/2011
Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No
_5|Water ConsumptioninKiloLtsPer Day _ _Ind: 13560 ___ _Dom: 5000 | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 3.000 Dom: 3.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: GIDC_
8 | Disposal Mode of Industrial / Domestic: Underground Drainage System / Sosk Pt
9 | Discharge Pt / Final Receiving Body (Ultimate):  GIDC Underground drainage/ O
10 | Status of water consent Under the Water Act 1974: AWH-73691-16/07/2020 Last Inward: 143887-25/08/2018[ONL]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
_ |ETP Detals: P-Collection Cum Equalization,P-Collection Tank P-Nuetrdization S Settling Tank
12 |\Whether Industry isa member of CETP ? No
13 |Boilers=1, DG Sets=1, Flue Gas=2, Process=0, ETP Cap = 8, Capacity of All =

No Data
Fuel Used : Diesel,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vapi Weste& Eff Mngmt Ltd. VAPI [24763)
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
Monthly Patrak Data: Last Return: 201808 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 66270, ETP - 810, APCM - 0 Meter Reading - O, Kilo Litre - 999 Meter Reading - O, Kilo Litre -9

23/10/2018 1/6 ( Through XGN) !




e

Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 24762

[

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
p |- | On North Direction of the location of the Company OPEN SPACE
e |- | Electric Company Name (Power Supply) DGVCL
0 | - | Production since (Date) or Proposed 15/10/1994
p |- | On South Direction of the location of the Company COAL STORAGE
p |- | On East Direction of the location of the Company OPEN SPACE
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p |- | On West Direction of the location of the Company FILTRATION PLANT
j |-| Name & Addressof MAIN Re-Cycler | smmmmmmmmmmmeee
i | -| Recyclable Hazd Waste Disposal to Ofs State
VWE-Vapi Waste & Effluent
| |-| CETP Name Management Co.Ltd. (VAL-
24764)
k |- | Recycler Registration Valid ?? Yes
h|-|RegdwithT.SD.F man ?ﬂld\./\\//a/itglgfzigss]
f | - | Display Board Provided at the Entrance ? Yes
General Observation
a |- | ROFileNo 24762
a | - | Isthe Industry in Operation ?? Yes
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 M THSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Haz Waste Related
a | - | Haz waste Catg confirmitive with CCA Yes
b |- | H.W generation exceeding CCA limits Yes
c |- Collection, Storage, Treatmnt, Disposal Facility No.
Adequate ??
d | - | Reusing or Recycling of Haz Waste by Industry ? No
e |- ’I;?gBook/XGN Manifests/ Disposal Records TALLYING Not At Al
f | - | Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux
gl- Recycler/ Actual user hasvalid Authorization under Yes
rules6 or 9 of HOWR-2016?
Installed capacity of the plane based on machinery
h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| ---
Capacity)
il Technicg] ca_tpability and equipment complying with the Yes
SOP/Guideline?
. Isunit complying the conditions givesin
)| | soP/Guidelines? ves
k |- | Facility isadequate for the applied process Yes
| |- | Passbook is maintained? Yes
m | - | Details of PLI, if applicable
n |- | Details of safety spects provieded by the facility
o |- Sepralest(_)rageareafor Haz. V\_Iastefqr the utilization Yes
or generation from the processis provided?
p |- | Quantity of Hazar dous waste procured asper CCA? Yes
23/10/2018 2/6 (Through XGN ) |




=" Guijarat Pollution Control Board PCB Id: 24762
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)

This unit isinspected w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no.
471320, dtd.05/10/18 & 471321, dated 05/10/18 and reason are stated their in. During visit unit isfound not in
operation. During visit it is observed that DGV CL had disconnected power supply on dated 10/10/18. DGV CL
letter is uploaded h/w. Single phase power supply is found working during inspection for utility purpose. DGV CL
meter reading observed 1139002 KWH during inspection. During visit it is observed that water supply lineis not
disconnected by the respective authority till the date of visit. However unit has submitted letter regarding water
disconnection on dated 15/10/18 by GIDC, which isuploaded h/w. During visit unit is found not in operation.
Work of removal of Iron waste & stacking (which was deep burial illegally) is going on by JCB from the plot No
A2/12(M/s. Percynic chemicals), Plot no. 3A & 3B. Areasize in which work of removal of iron waste isgoing on
are asbelow —in M/s. Vapi Spectrochem Pvt.Ltd , plot 3A from two pits observed & its size (56* 12* 3 feet

,56* 14* 3.6feet ), in plot 3B two pits observed & its size (106* 30* 2feet & 90* 20* 2feet) , in plot No A2/12(M/s.
Percynic chemicals) three pits are observed (103* 36* 3feet, 73* 40* 2.6feet & 90* 43* 3feet). Point wise compliance
as per the closure direction is uploaded h/w in the PDF. File. [576]-22/10/2018

W.C Notings:

Specific Instructions given to Industry at thetime of visit , for Pt to Pt Compliance

3. AsHoll seMl WAl of W-R/9R (Yllls 3lsA) welle of. 3-0{l wal 3- Ul wlesiH 53| it A 51él
A5 sclloll sIHO0R1 Yol & Al L stHo(lRle) iyl (Aslalougl sl2lougl 531 WAl 5A3L Aue asl
5A3A 9 scll.

2. Yasld AHA AsHall clo Yyadl DGVCL 4Rl Slusase 53¢ 8 UuRg AsHoll Wil Yasle] saslse
Slasase UAA o2l Al A Slasase sAA ollSal sl sl

1. Usll ASsHA GPCB sl 89y scllMl WAA W 0U/20/09¢ all SANBR SlAS2Aete] YUl UlHsl
CRE)

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status

UL R 2089) Are 2R 8ElUl sASAct 208 WO AUUR WGBS ANA 497575(27/09/18) Still Pending
R3% 2osHL GllalallHl AA © AL RN 2o8oll GlleHHL clcel AN B FHL
Flexible pipe %1518 Acll @M %lal HAE.; We are storing effluent

containing Amonical Nitrogen in the tank and we have removed the system of
flexible pipe line and provided fixed line. (16/10/2018)

BURls sl dloll Yelell Rot-3 1l wAe{l 5A3A sl Axy Online XGN Wl | 497575(27/09/18)
AUALS §29.

Yetstd uHA s3lUl uGede Brule lal HAA lgl.; At the time of visit 497575(27/09/18)
there was no eneough effluent so no discharge (16/10/2018)
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e— Gujarat Pollution Control Board
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

AsHoll Yasid Aol sAA ARIW 1U/0¢/09¢ Aol ARl
RS/0¢/R01¢ oll A% B-ABA 6l HAA SRAUEA WALl scUHL WA,

497575(27/09/18)

Compliance NOT Required

Aol Yetstd AHA AsHall Yeall Wl o 3B GUR F{loll gl vle st
scHL WAA B Glloicde] UAailly scllHl AUAA U WIESIH eM 2ot €35
wLsAMIl As-As olyollll Yeusl U AsBd sRcuHl WAA,; Copy of

panchnama received~iron oxide lying in our plot 3B is very old and its an
open unguarded plot. We believe that the material is non hazardous, however
we will dispose off the same as per the undertaking given. (16/10/2018)

497575(27/09/18)

Pending ' Reminded AGAIN

Ayl AsHall YataS-uBeds 2R Hldl AsHML OCO7 WeA ¥ “2-chloro
1,4 Di-Methoxy Benzene” AlalcllMl AUAA AH il HEZlaAd wusll sald
Geuleot Ylbaell ewol otell B w3 yelRl 5l.; We had brought the material
2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

497575(27/09/18)

Still Pending

Yeltslcl A1 “Iron Oxide” of GeUlgot slR lall HAA % Gaulest Ylbal
U2 WUsll glRL CCA ANAA otll, B 23 Yl $L; At the time of visit

we were manufacturing Iron Oxide as we have already obtained NOC for the
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind
reference. We have also applied for the consent to manufacture iron oxide.
(16/10/2018)

497575(27/09/18)

Still Pending

AsHUl otRe ag AHESA llesgloet clg Are dlerell A3y 2osuiell
As olyoll YeusW A AsAd scMl AUAE.; Generation effluent of

Amonical Nitrogen is very little quantity which at present we are diluting with
the domestic and boiler blow down water. (16/10/2018)

497575(27/09/18)

Compliance NOT Required

AH(ASAH oAlesloel tRleldl Are dleRell 518 22N JRAZ Al HAA ol(3.
SleHl AHUASH ollesgloet ULl Ae dleRell A3 [@Astcd 3l A s
91?7 B slldd Ul 52<ll.; Effluent containing of Amonical Nitrogen, at

present we are diluting the small quantity of effluent containing Amonical
Nitrogen with domestic and boiler blow down water. we are a member of
CMEE so if required we will send this effluent to CMEE. (16/10/2018)

497575(27/09/18)

AUl GIRL SIA RAIY YEAML A Blal HAA B cRULEL Bgal taual Al
YRAAA AsHl ciest@s WASY.; We have shifted all the coal stored in open to
coal storage shed. (01/10/2018)

495817(15/09/18)

Still Pending

AsHo{l Yetsid UAdl 5AIRA §-ABA gl wlle ot A-/9RHUl Iron waste
land filled 53¢ A ollolctell sRaEHl AlAA.; Percynic Chemicals, Shed No.

A2/12 is a separate unit which we have bought more than 5 years ago, all
other material may be prior to our purchase, we have only levelled the land
with moram. (01/10/2018)

495817(15/09/18)

Still Pending

YElsld UHA AsH 2,4,5 - Tri Chloro Anilinestl Geulgst Ulbal HI2 4G el
HAA. Geuteot ylbal e:(Ralet xoiRe Al “Iron waste” ol UoLe scll As
Gollde BHL BUQAR €O 2ol B2l Iron waste AARA Al HAA UG AR U
2ot B2cl Iron waste YEALHL AS AR ANA ol HAA AHY Iron waste
R ARl W2 lAe sAsAet FRAZG uaL Bt HAA ot A A 2
VAR 5l Ul WeAlMl RAWA Iron waste ol YR(Ad AsHL WASAL; We

have provided shed for the storage of iron oxide and stored iron oxide in the
shed. Now we have shifted all the iron oxide about 5 M.T. lying outside the
shed at the time of visit in the shed area. Photograph of the stored area is
attached herewith. We have also provided underground tank for leachate
collection about 4x4 and about 7 feet deep. At the time of visit it was not clean
which we have cleaned now. Photograph of the same is attached herewith
(01/10/2018)

495817(15/09/18)

Still Pending

23/10/2018 4/6 ( Through XGN )
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= Gujarat Pollution Control Board
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

AsH GlRL AsHol AN WA Elle ol A-2/12 (L ydllls 5xlsc) «il
AsHl w2R 3U &l ¥0 26t B2l Iron waste AARA 53 ANA lal HAA.
UUA HAA 5eRo2 YOl Iron waste TSDF SiteMl disposed sclloll Ul 818
UH Ol Ul GlRL WABIARIBRS I WsHoll UslR 51l o &ULA
(W2 ol A-2/9?) UR s 3c Alall HAA. ¥ sl YAl $cl.; Due to

monsoon season TSDF site was closed hence we have stored about 35 to 40
M.T. iron oxide in the shed of unit Percynic Chemicals. We will dispose off the
same as per enclosed undertaking. (01/10/2018)

495817(15/09/18)

Still Pending

WAle ol A-2/4HL 818 ull lAe sAsAct @M Hlall of HAA B 2\
yclll s2dl; In shed A2/12 we have temporarily stored about 34 to 40 ton

iron oxide only for the monsoon season and it was in shed area that is why we
have not provided leaching collection system. (01/10/2018)

495817(15/09/18)

Still Pending

23/10/2018 5/6 ( Through XGN )
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Gujarat Pollution Control Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCBId: 24762

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.F.H 1 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T | COL,STO,DST,TRA
Organic compounds
2 | Used or Spent QOil | -51 0.020-M.T | COL,DSS,CYC,STO,TRA
3 [Chemica dludge from waste water treatment | -35.3 1.000-M.T| COL,STO,DST, TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000 - M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M. T 1000.000
Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |2,4,5 trichloronitrobenzene 0.000-M.T
2 |acetic acid 0.000- M.T
3 |caustic lye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000-M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

nspection Team :

Rachana M. Kantharia, SO - N.M.Kavar,SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Rachana M. Kantharia, SO)

23/10/2018
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M/s.Vapi Spectrochem Pvt.Ltd
As per HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18

Sr.No | Points of direction order Observation during visit Remarks
1 80 MT storage of Iron waste is found | This Iron waste disposal is | Area size in which work of removal
within premises not carried out till the date | of iron waste is going on are as
of visit below — in M/s. Vapi Spectrochem
2 In plot no-a2/12 , M/s. Percynic | Work of removal of Iron | Pvt.Ltd , plot 3A from two pits
chemicals, 35-40 MT iron waste stock | waste & stacking (which | observed & its size (56*12*3 feet
observed illegally without any | was deep burial illegally) is | ,56*14*3.6feet ), in plot 3B two
leachate connection system going on by JCB from the | pits observed & its size
plot No A2/12(M/s. | (106*30*2feet &90*20*2feet) , in
Percynic chemicals), Plot | plot No A2/12(M/s. Percynic
no. 3A & 3B. chemicals) three pits are observed
3 In plot A2/12 , iron waste is observed | Work of removal of Iron | (103*36*3feet,73*40*2.6feet &
in west direction waste & stacking (which | 90*43*3feet).
was deep burial illegally) is
going on by JCB from the
plot No A2/12(M/s.
Percynic chemicals), Plot
no. 3A & 3B.
4 M/s. Percynic chemicals, iron waste | Work of removal of Iron

is observed in east direction

waste & stacking (which
was deep burial illegally) is
going on by JCB from the

plot No A2/12(M/s.
Percynic chemicals), Plot
no. 3A & 3B.
HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18
Sr.No Points of direction order Observation during visit Remarks
1 @35-40 MT iron waste stock is | This Iron waste disposal is | Area size in which work of removal
observed without without any | not carried out till the date | of iron waste is going on are as
leachate connection system of visit below — in M/s. Vapi Spectrochem
2 In west direction iron waste obs. | Work of removal of Iron | Pvt.Ltd , plot 3A from two pits
by @3.5 feet depth waste & stacking (which | observed & its size (56*12*3 feet
was deep burial illegally) is | ,56*14*3.6feet ), in plot 3B two
going on by JCB from the | pits observed & its size
plot No A2/12(M/s. | (106*30*2feet &90*20*2feet) , in
Percynic chemicals), Plot | plot No A2/12(M/s. Percynic
no. 3A & 3B. chemicals) three pits are observed
3 In east direction iron waste obs. | Work of removal of Iron | (103*36*3feet,73*40*2.6feet &

by @3.5 feet depth

waste & stacking (which
was deep burial illegally) is
going on by JCB from the

90*43*3feet).

Date & Place — 11/10/2018, Vapi

plot No A2/12(M/s.
Percynic chemicals), Plot
no. 3A & 3B.
Sd/- Sd/-

( N.M.Kavar(SSA))

(R.M.Kantharia(SO))













Photographs taken during the visit on dated 11/10/18




=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 42365-18/11/2018 |
Email : PLOT NO:3A & 3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 503079 ( After Direction) RoName: Vapi

2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation

Inspection Dt & Time: 15/11/2018 17:35/ Air , Water , Hazd  Person Contacted : Mr. Paragbhai Patel

Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 07/09/2011

Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 13.560 Dom: 5.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=1, Flue Gas =2, Process=0, ETP Cap =8, Capacity of All =

No Data
Fuel Used : Diesel,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vapi Weste& Eff Mngmt Ltd. VAPI [24763)
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
Monthly Patrak Data: Last Return: 201808 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 66270, ETP - 810, APCM - 0 Meter Reading - O, Kilo Litre - 999 Meter Reading - O, Kilo Litre -9
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 24762

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
p |- | On South Direction of the location of the Company COAL STORAGE
p |- | On West Direction of the location of the Company FILTRATION PLANT
p |- | On North Direction of the location of the Company OPEN SPACE
e |- | Electric Company Name (Power Supply) DGVCL
0 | - | Production since (Date) or Proposed 15/10/1994
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p |- | On East Direction of the location of the Company OPEN SPACE
g | - | Nos of Stacks ( Flue Gas & Process) 2,0
h |- |Regdwith T.SD.F mgn:: ?_ptld\./\\//a/itglgfzigse,]
f |- | Display Board Provided at the Entrance ? Yes
k |- | Recycler Registration Valid ?? N.A
j |-| Name & Address of MAIN Re-Cycler
i |- | Recyclable Hazd Waste Disposal to N.A
VWE-Vapi Waste & Effluent
| |- | CETP Name Management Co.Ltd. (VAL-
24764)
n | - | Nos of Flow-Meters- W.C/W.W.G/ETP= 1,01
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
General Observation
a |- | ROFileNo 24762
a | - | Isthe Industry in Operation ?7? No. g\édcgi?;?égxsoﬁ;ﬁeg é):r\(/jver Supply as per
b |- | Industry Operating without CCA No.
c |- | Has Production exceeded (last 3 M THSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Air Related
a |- | Fuel Type confirmitive with CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation Yes
e |- | SMF availability Not Reqd
f |- | Thick Smoke observed in Flue Gas/Processes ?? No.
g | - | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
Haz Waste Related
a |- | Haz waste Catg confirmitive with CCA Yes
b |- | H.W generation exceeding CCA limits No.
c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??
d |- | Reusing or Recycling of Haz Waste by Industry ? No
o |- ’I;?gBook / XGN Manifests/ Disposal Records TALLYING Partially
f |- | Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux
18/11/2018 2/5 (Through XGN ) |




P— Gujarat Pollution Control Board PCB 1d: 24762

\ %ﬁ’ (Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

_ | Recycler/ Actual user hasvalid Authorization under Yes
9" | rules6 or 9 of HOWR-2016?

Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| --
Capacity)

i |- Technical capability and equipment complying with the Yes
SOP/Guideline?

.| _| Isunit complying the conditions givesin Yes

I'| 7| soP/Guiddlines?

k |- | Facility isadequate for the applied process Yes

| | -| Passbook ismaintained? Yes

m | - | Detailsof PLI, if applicable --

n |- | Details of safety spects provieded by the facility --

o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?

p |- | Quantity of Hazar dous waste procured as per CCA? Yes

Water Parameter

b |- | Source of Water Supply GIDC

c |- | W.W.G isEXCEEDING the CCA Limits No.

d | - | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g | - | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)

M/S Vapi spectrochem p. Itd & M/s. Percynic Chemicals visited with reference to closure direction dated
05/10/18 issued by the Board. Detailed inspection report is uploaded here with in doc file with photographs.
[246]-17/11/2018

W.C Notings: ------------- [246-LSO]~

Specific Instructions given to Industry at thetime of visit , for Pt to Pt Compliance

2. cdl. OU/20/209¢ all A% Gl Gl AUUAHL AUAA SRR SIARSAcL of YAUR ULEat $R7).

1. YAsld AHA AUl 4Rl A YAlLs s wlle ot-:-2/9R duy A ctdl 2s3H yLdl. ol ucal
WAL %Al Bl UR WIESIH 53 Iron Waste &l Contaminated slll 8l «ll TSDF Hi [Astet sclMl A 8.
A Bl UQL GURAS AsHo{l MAL HAIL %RUL UR cllsallell Loading & Unloading €2 2llet Contaminated
stofl HIEL dloudd Slal HAA B HIElA WSl Aol TSDF vlld (st 531 wAal sA3A sl sl

Compliance Observed in this | nspections.
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e— Gujarat Pollution Control Board
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

- Ycsta Asuoll seUl plot No- A2/12 (M/s. Percynic chemical) WIESIH 531
uRlet A2 stacllell stHollSl YallAHl »eudct B, vlesiH gR1llet GEAACL
A SlHel SRAd wse vitd MsccHl wddl @Qatd Aues Aofl steladl
Sl2LoUEl ABA Al 5AINA Ul sRAcl ¥

501448(27/10/18)

Fully Complied

Yesld DGVCL o disconnection UAA ol HAA 8. Wl ctgets
disconnection GIDC authority alRL scLHL AA oié’ﬂ; We have also

disconnected water supply of Vapi Spectrochem Pvt.Ltd. on 15.10.2018 and
copy of the disconnection certificate is uploaded herewith@#$We have also
disconnected power supply of Percynic Chemicals on 08.10.2018 and water
supply disconnected on 16.11.2018. We are uploading herewith both the
certificate for your kind reference@#$ (17/11/2018)

501448(27/10/18)

Fully Complied

o WUoll AsHHL VlESIH 512 scUHL WA B B AA%o{l Yellsid eU2let
ol gl HAA B, WUl gl UMl aldl WesIH dal WiEsH
g12lol el ARA SlHol SRUBA B2 Wld Hselal uadl
stelclldloll (Qotd Al AN oul sl 239,

501341(26/10/18)

Fully Complied

3. AsHall sEHL WAle of A-/79R (Yalls 3HlsA) e ot 3-0{l wal 3-0
Hi vlesiH 531 AulRlet Are s1dl A5t scllell s3] yaldul 8 Al
sio(IRlg) Ayel (Aslalongl sl2lousl 531 Al sA3 Ay asl sA3a %y
sc{l.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We
are submitting herewith CD of photographs and videography of the removal of
iron waste from the starting up to 12.10.2018. (16/10/2018)

499732(11/10/18)

Partial Compliance

2. Yeltsld UHA Asuall flor YRadl DGVCL Rl Slusalse 53¢t 8 Ud
A5l WLl Yaisle saslet slusase Udd ol Al A slusase s2ucll
ollSal L sdl.; We are enclosing herewith power disconnection certificate

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate
from GIDC Dt.15.10.18. (16/10/2018)

499732(11/10/18)

Fully Complied

1. BlUoll AsHA GPCB alRL 89y scllMl AUAA AW 0U/20/01¢ sl
SALNBR Sl2ARS2Ae] YrAUR WElet 529.; We will strictly observe of closure
direction issued by GPCB on 05.10.2018. (16/10/2018)

499732(11/10/18)

Partial Compliance

18/11/2018 4/5 ( Through XGN )
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Gujarat Pollution Control Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCBId: 24762

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.F.H 1 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T | COL,STO,DST,TRA
Organic compounds
2 | Used or Spent QOil | -51 0.020-M.T | COL,DSS,CYC,STO,TRA
3 [Chemica dludge from waste water treatment | -35.3 1.000-M.T| COL,STO,DST, TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000 - M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M. T 1000.000
Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |2,4,5 trichloronitrobenzene 0.000-M.T
2 |acetic acid 0.000- M.T
3 |caustic lye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000-M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

Inspection Team :

N. D. TANDEL,SSO - Hadiya Bhavesh G

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(N. D. TANDEL ,SSO )

18/11/2018
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M/S Vapi spectrochem p. Itd (PCB 1D:24762 )

M/S Vapi spectrochem p. Itd is visited with reference to revocation application for the closure direction vide letter
No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18. Power connection of M/s.Vapi Spectrochem
Pvt.Ltd was disconnected on 10/11/2018 by GEB as vide letter no.DE/DGVCL/GIDC/VAPI/TECH/GPCB/4400 dated
11/10/2018. Water connection of M/s.Vapi Spectrochem Pvt.Ltd was disconnected by GIDC as vide letter no.GIDC/
CHEEO /VAPI/1904 dated on 15/10/2018. During inspection plant is not found in operation. During inspection
@120 MT of iron waste found stored in to storage area within the premises of M/s.Vapi Spectrochem Pvt.Ltd.
During inspection it is fund that unit has excavate contaminated soil with iron waste from the plot no. Plot no. 3A
& 3B of M/s.Vapi Spectrochem Pvt.Ltd. Unit has disposed @ 317.380 MT of excavated contaminated soil with iron
waste from the premises of M/s.Vapi Spectrochem Pvt.Ltd

M/s. Percynic Chemicals .

M/s. Percynic Chemicals is visited with reference to the closure direction vide letter No. GPCB/CCA/ID:
437(2)/24762 Outward no. 471321, dated 05/10/18 - M/s. Percynic Chemicals. During inspection no any plant
machinery found within the premises & unit is not found in operation. Power connection of M/S Percynic
Chemicals was disconnected dated on 08/10/2018 by GEB as vide letter
no.DE/DGVCL/GIDC/VAPI/TECH/GPCB/4382 dated 10/10/2018 . Unit had shifted iron waste from the premises of
M/s. Percynic chemicals to waste storage area of M/s.Vapi Spectrochem Pvt.Ltd. No any plant machinery observed
in the premises of M/S percynic chemicals & No stock of iron waste found within premises. During inspection it is
fund that unit has excavate contaminated soil with iron waste from the plot no. A2/12 of M/s. Percynic chemicals
&@ 250.130 MT of excavated contaminated soil with iron waste disposed at TSDF site of M/s VGEL during the
period of 20/10/2018 to 01/11/2018.

During inspection it is found that there is spread out black soil contaminated with iron waste at different location
of both units premises due to loading & unloading activity of vehicles so that written instruction is given for the
collect spread out black soil contaminated with iron waste & dispose at TSDF side. No production activity is
observed during inspection and no w/w generation/discharge is observed. Corrective measures taken by the unit is
uploaded in doc file. Other related documents are uploaded here with in pdf file.

M/s.Vapi Spectrochem Pvt.Ltd
Direction as vide letter No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18

Sr.No

Reasons of closure

Corrective measures taken by the unit

80 MT storage of Iron waste is found within premises

During inspection @120 MT of iron waste found
stored in to storage area within the premises of
M/s.Vapi Spectrochem Pvt.Ltd. Unit has obtain CTE
-94864 for the product of Iron Oxide from the iron
waste & Unit will applied for CCA after
establishment of manufacturing plant.

In plot no-A2/12 , M/s. Percynic chemicals, 35-40 MT
iron waste stock observed illegally storage without any

leachate collection system

Unit had shifted iron waste from the premises of
M/s. Percynic chemicals to waste storage area of
M/s.Vapi Spectrochem Pvt.Ltd & provided leachate
collection system at storage area. During inspection
@120 MT of iron waste found stored in to storage
area within the premises of M/s.Vapi Spectrochem
Pvt.Ltd.
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3 Digging 3.5 ft at west side of plot A2/12, There is found
black soil contaminated with iron waste .

During inspection it is fund that unit has excavate
contaminated soil with iron waste from the plot no.

A2/12 of M/s. Percynic chemicals & Plot no. 3A &
3B of M/s.Vapi Spectrochem Pvt.Ltd & excavated

4 Digging 1.5 ft at East side of M/s. Percynic chemicals,
There is found black soil contaminated with iron waste .

contaminated soil with iron waste sent to TSDF site
of VGEL, Vapi. Unit has disposed @ 317.380 MT
contaminated soil with iron waste from the
premises of M/s.Vapi Spectrochem Pvt.Ltd and @
250.130 MT from the premises of M/s. Percynic
chemicals at TSDF site of M/s VGEL during the
period of 20/10/2018 to 01/11/2018. During
inspection it is found that there is spread out black
soil contaminated with iron waste at different
location due to loading & unloading activity of
vehicles so that written instruction is given for the
collect spread out black soil contaminated with
iron waste & dispose at TSDF side.

M/s. Percynic Chemicals

Direction as vide letter No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18

Sr.No Reasons of closure Corrective measures taken by the unit

1 @35-40 MT iron waste stock is observed without | During inspection @120 MT of iron waste found
any leachate connection system. stored in to storage area within the premises of

M/s.Vapi Spectrochem Pvt.Ltd. Unit has obtain CTE
-94864 for the product of Iron Oxide from the iron
waste & Unit will applied for CCA after
establishment of manufacturing plant.

2 It is found that during digging @3.5 ft at west side | During inspection it is fund that unit has excavate
of plot A2/12, There is black soil contaminated with | contaminated soil with iron waste from the plot no.
iron waste . A2/12 of M/s. Percynic chemicals & Plot no. 3A &

3B of M/s.Vapi Spectrochem Pvt.Ltd & excavated

3 It is found that during digging @1.5 ft at west side | contaminated soil with iron waste sent to TSDF site

of plot A2/12, There is black soil contaminated with
iron waste .

of VGEL, Vapi. Unit has disposed @ 317.380 MT
contaminated soil with iron waste from the
premises of M/s.Vapi Spectrochem Pvt.Ltd and @
250.130 MT from the premises of M/s. Percynic
chemicals at TSDF site of M/s VGEL during the
period of 20/10/2018 to 01/11/2018. During
inspection it is found that there is spread out black
soil contaminated with iron waste at different
location due to loading & unloading activity of
vehicles so that written instruction is given for the
collect spread out black soil contaminated with
iron waste & dispose at TSDF side.

Date & Place — 15/11/2018, Vapi

Sd/-
( B.G.Hadiya —AEE )

Sd/-
(N.D. Tandel —=SSO)
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Photographs taken during the visit on dated 15/11/18
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=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 42314-03/11/2018 |
Email : PLOT NO:3A & 3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 501341 ( Routine Visit) RoName: Vapi
2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation
3 | Inspection Dt & Time: 26/10/2018 11:15/ Hazd Person Contacted :  Mr. Subhash Patel
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 07/09/2011
Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No
_5|Water ConsumptioninKiloLtsPer Day _ _Ind: 13560 ___ _Dom: 5000 | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 3.000 Dom: 3.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: GIDC_
8 | Disposal Mode of Industrial / Domestic: Underground Drainage System / Sosk Pt
9 | Discharge Pt / Final Receiving Body (Ultimate):  GIDC Underground drainage/ O
10 | Status of water consent Under the Water Act 1974: AWH-73691-16/07/2020 Last Inward: 143887-25/08/2018[ONL]
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
_ |ETP Detals: P-Collection Cum Equalization,P-Collection Tank P-Nuetrdization S Settling Tank
12 |\Whether Industry isa member of CETP ? No
13 |Boilers=1, DG Sets=1, Flue Gas=2, Process=0, ETP Cap = 8, Capacity of All =

No Data
Fuel Used : Diesel,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vapi Weste& Eff Mngmt Ltd. VAPI [24763)
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
Monthly Patrak Data: Last Return: 201808 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 66270, ETP - 810, APCM - 0 Meter Reading - O, Kilo Litre - 999 Meter Reading - O, Kilo Litre -9
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g Gujarat Pollution Control Board PCB Id: 24762
| @ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a |- | Isthe Industry in Operation ?7? No. unit under closure direction.

a |- | ROFileNo 24762

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No
MTHs )

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Haz Waste Related

a | - | Haz waste Catg confirmitive with CCA Yes

b |- | H.W generation exceeding CCA limits No.

c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??

d | - | Reusing or Recycling of Haz Waste by Industry ? No
LogBook / XGN Manifests/ Disposal Records TALLYING

el > Fully

f | - | Stock of Haz-Waste @ premises/Whether EXCESS ? yes

_| Recycler/ Actual user hasvalid Authorization under Yes

91" rules6 or 9 of HOWR-2016?
Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| -----
Capacity)

il Technical capability and equipment complying with the Yes
SOP/Guideline?

.| _| Isunit complying the conditions givesin Yes

I'| "] soP/Guidelines?

k |- | Facility isadequate for the applied process Yes

| | -| Passbook ismaintained? Yes

m | - | Details of PLI, if applicable

n |- | Details of safety spects provieded by the facility | -—--

o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?

p |- | Quantity of Hazardous waste procured as per CCA? Yes

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)
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| PCBId: 24762

& % Gujarat Pollution Control Board
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Unit isinspected w.r.to party request letter submitted to this office on dtd.25/10/2018. Unit is under closure
direction. During visit unit isfound not in operation and no any production activity is observed. During visit;
removal, lifting and disposal work of Iron waste from the plot no. 3A,3B and A2/12 M/s Percynic chemicals
(which was dump and deep burial illegally) is found not going on, due to unavailability of JCB. Unit has started
the lifting and disposal of Iron waste from 24/10/2018. They have disposed total 329.420 MT iron waste to
common disposal site at TSDF,Vapi through manifest up to 22/10/2018 (copy of manifest uploaded in pdf). As
informed; further continuously, lifting and disposal work is being carried out for removal of entire sludge.

[447]-03/11/2018

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

o A Uotl AsHUL VlesIH s11 sclMl AA O B WARA%{| Yelslcd eM2lot Gltl i HAA 8. wlUsll glRL
gcllHL vl WlesIH dall VlesIH €R1Ulel GEdlddl Aol SlHol SIRUME Ase vld HsELaHL Aladl

stlclléloll (Aot Al 5AZNA 1L s2AClAl ¥4,

Compliance Observed in this I nspections.

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

3. AsHall sEHL WAle of A-2/79R (Yalls 3HlsA) Al ol 3-0{l wal 3-A
Hi vlesiH 531 ulRlet Are s1dl A5t scllell s3] yaldul 8 Al
sio(IRlo) Ayel ([Aslalongl sl2lousl 531 A6l sA3 Ay asl sA3a %y
sc{l.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We
are submitting herewith CD of photographs and videography of the removal of
iron waste from the starting up to 12.10.2018. (16/10/2018)

499732(11/10/18)

Partial Compliance

2. Yeltsld uHA Asuall flor YRadl DGVCL Rl Slusalse 53¢t 8 Ud
A5l WLl Yaisle saslet slusase Udd ol Al A slusase s2ucll
ollSal L scl.; We are enclosing herewith power disconnection certificate

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate
from GIDC Dt.15.10.18. (16/10/2018)

499732(11/10/18)

Fully Complied

1. WlUoll AsHA GPCB GlRl 893 5cUlHL A FIW 0U/10/R0%¢ ol
SR SlARSAUole) YAURL UEat $4).; We will strictly observe of closure
direction issued by GPCB on 05.10.2018. (16/10/2018)

499732(11/10/18)

Partial Compliance

UL R 2089) Are 2R 82Ul sASAst 205 WO AUUR WGBS ANA
RA% SosHL AlalallHl WA & Al RN 2osoll GlleHHL alcel AN & BHL
Flexible pipe %1518 Al @M %lcll HAE.; We are storing effluent

containing Amonical Nitrogen in the tank and we have removed the system of
flexible pipe line and provided fixed line. (16/10/2018)

497575(27/09/18)

Fully Complied

GURls clltdloll Yelell Rot-3 10 wAell 5A3 5l Ay Online XGN Hi
UUALS $24.

497575(27/09/18)

Partial Compliance

yeusld wHA 83Ul wGaaAe 3R Alal HAA ot8l; At the time of visit
there was no eneough effluent so no discharge (16/10/2018)

497575(27/09/18)

Still Pending

AsHoll Yesid wUAell sAA AW 1U/0€/09¢ Aol ARl
RS/0€/R09¢ oll A% B-NBA &l HAA $RAULE WAt scUMl WA,

497575(27/09/18)

Compliance NOT Required

03/11/2018 3/5( Through XGN )

oo




= Gujarat Pollution Control Board
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

Aol Yeltstd AHA AsHall Yeall Wl ot 3B GUR F{loll iRl vle st
gL WA B Glloicde] UAailly scllHl AUAA U WIESIH eM2Ulel €35
wLsAMl As-As olyollll Yeusl U AsBd sRcuul WAA.,; Copy of

panchnama received~iron oxide lying in our plot 3B is very old and its an
open unguarded plot. We believe that the material is non hazardous, however
we will dispose off the same as per the undertaking given. (16/10/2018)

497575(27/09/18)

Compliance NOT Required

Ay Hl AsHell HolaS-uGeas 2R Bl AsHHL OCO7 AUeA ¥ “2-chloro
1,4 Di-Methoxy Benzene” Alalclll AUAA AHe L HEZlaAd wusdl saud
Geuteat YBalell eol otell @ A yelldl 5l.; We had brought the material
2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

497575(27/09/18)

Still Pending

Yelslcl A1 “Iron Oxide” of Geulgot slIR ol HAA % Gaulest Ylbal
U2 AUsll glRL CCA ANAA otell, B 23 Yl $cL; At the time of visit

we were manufacturing Iron Oxide as we have already obtained NOC for the
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind
reference. We have also applied for the consent to manufacture iron oxide.
(16/10/2018)

497575(27/09/18)

Still Pending

AsHUl ote ag AHESA llesgloet clg] Are dlerell A3y 2osuiell
As olyoll Yeus A AsAd scMl AUAE.; Generation effluent of

Amonical Nitrogen is very little quantity which at present we are diluting with
the domestic and boiler blow down water. (16/10/2018)

497575(27/09/18)

Compliance NOT Required

AHASAH olleslwel tRleldl Ae dleRell 518 (22N JRAZ Al HAA ol(3.
SleHl AHURASAH ollesloet ULl Ae dleRell A3 [@Astad 3l A s
91?7 B clldd Ul 52<ll.; Effluent containing of Amonical Nitrogen, at

present we are diluting the small quantity of effluent containing Amonical
Nitrogen with domestic and boiler blow down water. we are a member of
CMEE so if required we will send this effluent to CMEE. (16/10/2018)

497575(27/09/18)

Still Pending
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Gujarat Pollution Control Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCBId: 24762

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.F.H 1 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T | COL,STO,DST,TRA
Organic compounds
2 | Used or Spent QOil | -51 0.020-M.T | COL,DSS,CYC,STO,TRA
3 [Chemica dludge from waste water treatment | -35.3 1.000-M.T| COL,STO,DST, TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000 - M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M. T 1000.000
Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |2,4,5 trichloronitrobenzene 0.000-M.T
2 |acetic acid 0.000- M.T
3 |caustic lye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000-M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

nspection Team :

R.K. Maheta,SO - K.J.Mistry,SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(R.K. Maheta,SO )

03/11/2018
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Vapi Waste & EIf Mogmit Lul. VAPL 24763 Mamilest Nog E'IIII}’ 6
{ Harurdous Waste Manifust ) 170651
T/
To be fetarmed By e Opersiar ol ibe leiliby pe ibe Decypien afier rresimes)i mid dispeeal af hneaiboos gaelerinl hamite.
1 | Oeeupior’s Mame & Mailing Aaldeess; | 24762 - YVapi Spectrochem Py L
Hegisrratim Moz 14708 PLOT NEXIA &30 PUASE:, GIDC ESTATEQISC Vapi -398195
THST & Walend, TAL < Pandi o OIERE | Wagd
7 | Wramsporicr’s Mame & Address 0 Trowanpon, Yapi Bl 2024368508
3 | Tramsporigr's Regisiration No (Rnis)
4 | Wehicle Mo & Tope : GHASATIEIH - PUNPER
| Desiprated Facility Name & Site Abd: | Vopi Waste & EF Magmo Lid, VAPL 24763
f | Facilitss Weg Mo owith PCH : [24703]
L7 Wonte Type Lol Filling Waste
8 | Waste Description & Codes ¢ 6.1
g | Total Quontity < 26830 Metric Tonme 262 6 oy Conminers: |
10| Comistizney Bolid
11| Waste Desaription WASTT IRON
12| Deenpier's Cortifighe s | hereby deelare i e ORI of e curmlimment wte fully andaccurately decnbed above
b proger dhippms nase ool oreeateporised, packed, marked, ond Iisbeled, amd are moall
mspects in proper comdition fot iransport by road gecording o ppplivible nagapal gavermmenl
= et FOP VLB EEE ] —|_.O 2
LD 3N 38, Flinse- 4
IR, VAR 258 198, . \ #=
Homvg e Stamy of Indusiry Drares 247102018 _E,.;?E__'?mlnhtrt' ;
13 Traisporler Acknawlediement ol Tteeel i of Wasléd
Stamp ol C I Tranipard Dure s 241072018 0200 Signuture
14| Diserepuooy Mote Space
45| Facilits Oswner or Dperutor's Certification of Reccitof Harprdeus Wiste
RECENTED 1
Stum g of: Vupi Waste & EIT Mugmi Lk VA1 [14763} YA RLRST = I ignatiire
|$r Cruamtity Huzardons Wistd .I..ﬁ‘t_;'.l'!"'ﬂ‘ﬂ‘ L —
| | b2, 830 260 - Process Waste Shdie/Reshdied Contiining Acid: Toxie Metals, Organig=—
Y compotms- IR o8 - [ O TP
TATVZOES 1{ Thrwuph XGN ) W
L]

Scanned by CamScanner



Vapi Waste & Eff Mngmt Lid. VAPI [24763] Manifest No: || Copy 6
- TT0638
{ Hlazardoas Waste Manifust ) -
_ 2472018
Toe bt retsimeed by (e Opeiabie of the Tacility b e Oucupsen affer treatment and dispotal of horardous matermlbivast. |
1 | Oecupler's Name & Malling Aikdress: | 24762 - Vapi Speetrochem Preal
Repistration No: 14763 PLOT MOSIA AN PHASE-L GIDC ESTATE GIDE Vapt - S90155
DIST : Valuad, TAL & Pirdi o GIDG = Vap|
> | Transparter's Name & Adiress : O Tramwtvirp, 3 0 PTTASE, CIIC: B U713425 773
3| "Transporter’s Registrotion Mot CLVTRANKHORY
& | Vehidle No & Typw : CHESATZR00 - DURMITER
5| Derligmated Fagiliey Name & Shre Al "r'ulri Wiste & FIT Mogmt Lid. VAPI [24763]
£ | Facilite's Reg ool PUR |2476.4] _
T | Wasie Type: Lasind Filliag Wante
8 | Waxie Bencription & Cailes ; il _
9 | Tosal Quantity = L280 Metric Tonte 44 ¢ 94 (antainers: |
10 Coniteney s Solid |
| Waite nnmptim £ WasTE IRON —
Oacuploe’s Cortificates | horeby deciane vl he sonjeeds of te conignmient are Tully and acodfately decribed ibove
¥ by proper shipping name ind nre cotegorised, preked, madied. amd Visbrebecl, anc a2 i ali |
15.in proper condition for Imnspon by road sczordibiy o upplicable nutisimal goversment
L1 Bl [T I \_'\-I’:-' |I'M |1|1‘.|I|Nm ll .
h [l !.,:,.,_':q'lnn_u =
TG, AR - 388195 Fie YiP| SPECTROCHEN BT, LTD
Name & ‘:l'm-qs nl Tty frater 24100201 Signafere
Transparter Ackninledpement of Becvipt ol Wasies i -
- TSI e Deecion] Authorzsd
Sty ol Cil ‘Transtorp D £ 2402018 100 Signalure
14) Disgrepapcy Note Spoce
15| Facility Crwier e Operator's Cortification of Receipt of Hugrlous Waste
FECENED |;
___ L ‘[:: i
Stamip af Vapi Waste & EIT Mangmi Lk VAT (14783 lmﬁ-" LR |Giznatury
(S ] Quantity Huznrdous Waste 'l"{rpc--;,"-‘_'tﬂr"u, e &
| [23.250 ] 261« Process Waste SlidgeTendues Contining .Ar:urj omie: h‘iﬂuﬂ—ﬂrﬂunlr—'_'\
' ammpounds Ha
L L_/ 4 :ef_
1[4 1 A ——
i !
_ . T <
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Vapi Waste & Ef Mugmit Lid. VAP 24763) | Manifest No:

L Copy 0
{ Mazardous Waste Manifest ) TS I

1 LA
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=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 42346-12/11/2018 |
Email : PLOT NO:3A & 3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 501448 ( After Direction) RoName: Vapi

2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation

Inspection Dt & Time: 27/10/2018 11:10/ Air , Water , Hazd  Person Contacted :  Mr. Subhasbhai patel- Incharge

Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 07/09/2011

Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 13.560 Dom: 5.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=1, Flue Gas =2, Process=0, ETP Cap =8, Capacity of All =

No Data
Fuel Used : Diesel,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vapi Weste& Eff Mngmt Ltd. VAPI [24763)
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
Monthly Patrak Data: Last Return: 201808 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 66270, ETP - 810, APCM - 0 Meter Reading - O, Kilo Litre - 999 Meter Reading - O, Kilo Litre -9
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g Gujarat Pollution Control Board PCB Id: 24762
| @ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
e |- | Electric Company Name (Power Supply) DGVCL
p |- | On South Direction of the location of the Company COAL STORAGE
p |- | On North Direction of the location of the Company OPEN SPACE
0 | - | Production since (Date) or Proposed 15/10/1994
p |- | On West Direction of the location of the Company FILTRATION PLANT
p |- | On East Direction of the location of the Company OPEN SPACE
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
h |- | Regdwith T.SD.F mgn:: ?_ptld\./\\//a/itglgfzigse,]
k |- | Recycler Registration Valid ?? Yes
f |- | Display Board Provided at the Entrance ? No.
j |-| Name & Address of MAIN Re-Cycler
i |- | Recyclable Hazd Waste Disposal to Within State

VWE-Vapi Waste & Effluent
| |- | CETP Name Management Co.Ltd. (VAL-

24764)
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
General Observation
a |- | ROFileNo 24762
a | - | Isthe Industry in Operation ?? No.
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation No.
e |- | SMF availability Not Reqd
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
Haz Waste Related
a | - | Haz waste Catg confirmitive with CCA Yes
b |- | H.W generation exceeding CCA limits Yes
c |- Collection, Storage, Treatmnt, Disposal Facility No.
Adequate ??
d | - | Reusing or Recycling of Haz Waste by Industry ? No
e |- ’I;?gBook/XGN Manifests/ Disposal Records TALLYING Not At Al
Work of removal of Iron waste & stacking (which
f |- | Stock of Haz-Waste @ premisesWhether EXCESS? | ----- lyes was deep buria illegally) is going on by JCB from
the plot No A2/12(M/s. Percynic chemical)
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=" Guijarat Pollution Control Board PCB Id: 24762
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
_ | Recycler/ Actual user hasvalid Authorization under Yes
9 "] rules6 or 9 of HOWR-2016?
Installed capacity of the plane based on machinery
h | - | installed (Capacity of Machine,No. of Batch/Day,Annual| ------
Capacity)
i |- Technical capability and equipment complying with the Yes
SOP/Guideline?
.| _| Isunit complying the conditions givesin Yes
I'| 7| soP/Guiddlines?
k |- | Facility isadequate for the applied process Yes
| | -| Passbook ismaintained? Yes
m |- | Detailsof PLI, if applicable | —eemeee
o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?
p |- | Quantity of Hazar dous waste procured as per CCA? Yes
Water Parameter
b | - | Source of Water Supply GIDC
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? Yes
e |- | Wasthe ETPin operation ? No
f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g | - | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)

Thisunit isvisited w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no.
471321, dated 05/10/18 and reasons are stated there in.Detail IR & Point wise compliance as per the closure
direction with photographs taken during the visit are uploaded h/w in the PDF. File. Please may refer it.
[576]-05/11/2018

W.C Notings: -------------- [576-LSO]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

- Yeausla Asuell UL plot No- A2/12 (M/s. Percynic chemical) Ve sIH $31 al2lal Are staclloll sia(l3l
YIUAHL %RUAA 8. VIlESIH ER12llol BEAMAL Aol SlHol SRUBA s Wi HsEHL uddl [@Qotd
Axy Aoll stlaigl glalougl Uldd wUA{l sAA ul 2l %Y

Yelsld DGVCL of disconnection 2 wlall HAA 8. Willell dlgets) disconnection GIDC authority &l2L
scllHl AUaAd el

Compliance Observed in this I nspections.

12/11/2018 3/6 ( Through XGN ) |




e Gujarat Pollution Control Board PCB |d: 24762

{ %ﬁr (Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visits and Reply Insp Det Instruction Status

o WUoll AsHHL VILESIH 121 sRaUHl AUA B B weRAell Yeusid Mt | 501341(26/10/18) Still Pending
olel SlalA HAA 8. WUall glRL scHl wlelcdl VIESIH dal WiEsIH
gR12llol GER Al Aol SlHol SIRUBA B2 vild HWsclalHl 4l
stlatdloll [Qotd wA{l sAAA UL AUl %Y.

3. AsHo{l seHL Wz of -2/ (Yllls 3lsA) Wl ol 3-0{l Aa 3-A 499732(11/10/18) Partial Compliance
HivllestH 531 et AR 518l s sclloll 1031 yolldHi 8 Al
sio(IRlo] Ayel (Aslaiongl sl2lousl 531 A6l sA3 Ay asl sA3La %y

sc{l.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We
are submitting herewith CD of photographs and videography of the removal of
iron waste from the starting up to 12.10.2018. (16/10/2018)

2. Yeltsld uHA AsHall lor YRadl DGVCL 4Rl Slusalse 53¢t 8 Ud 499732(11/10/18) Fully Complied
A5l WLl Yaisle sasel slusase UAd ol Al A slusase s2ucll

ol el s2cll.; We are enclosing herewith power disconnection certificate

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate
from GIDC Dt.15.10.18. (16/10/2018)

1. BUoll AsHA GPCB alRl 89y scllMl AUAA AW 0U/20/01¢ sl 499732(11/10/18) Partial Compliance
SRR Sl2ARS2Ae] YrAURL WElet 529.; We will strictly observe of closure

direction issued by GPCB on 05.10.2018. (16/10/2018)
UL R 2089) Are 2R 82Ul sASAet 205 WO WUUR WGBS AN 497575(27/09/18) Fully Complied

R21% BosHL CllalcllHl WA B L R\ Sosoll clleHHL cleal AN B BHl
Flexible pipe %ls1& Acll @M %lall HAEL.; We are storing effluent

containing Amonical Nitrogen in the tank and we have removed the system of
flexible pipe line and provided fixed line. (16/10/2018)

BURAsct slloldlell Yeldl (8at-3 1l Al 53 sl Aues Online XGN Hi 497575(27/09/18) Partial Compliance
AUUALS $24.

Yatstd uHA s3lUl 2GeAe (33U lal HAA oigl.; At the time of visit 497575(27/09/18) Still Pending

there was no eneough effluent so no discharge (16/10/2018)

AsHo{l Yettsid UAl 5AIRA AW 1U/0¢/201¢ U dARlu 497575(27/09/18) | Compliance NOT Required
RS/0€/R09¢ oll A% B-NBA &l HAA $RAUE WgRAtlA scUMlL WA,

AsHo{l Yetlsid AHA AsHall yeell Wl o 3B GUR B{loll gl wlesin 497575(27/09/18) | Compliance NOT Required

sCUHL WAA B Glloicdg) UAally scllMl AUAA UA WIESIH eM2Ulet €35
wLsRAML As-As olyollll Yeusl U AsBd scudl WAd,; Copy of

panchnama received~iron oxide lying in our plot 3B is very old and its an
open unguarded plot. We believe that the material is non hazardous, however
we will dispose off the same as per the undertaking given. (16/10/2018)

Ayl AsHoll YataS-uBeds 2R Fldl AsHHL OC07 Ae@ ¥ “2-chloro | 497575(27/09/18) Still Pending
1,4 Di-Methoxy Benzene” AlalcllMl HUAA AH% il HElZlaAd wusll sauld
Geuteat YBalell cdl otefl @ v yelldl 5dl.; We had brought the material
2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

Yelsld UM “Iron Oxide” o] GeulEat SR %lall HAA B Geulest Ylsaul 497575(27/09/18) Still Pending
HIZ wUsll 61RL CCA ANAA o, B 2 Yl $AL; At the time of visit

we were manufacturing Iron Oxide as we have already obtained NOC for the
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind
reference. We have also applied for the consent to manufacture iron oxide.
(16/10/2018)
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Y — Gujarat Pollution Control Board PCB Id: 24762
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Asuuiel wote ad ANESA syt alg Ae dlerell R\ 2osuiell 497575(27/09/18) | Compliance NOT Required
As olyoll YeausW AU AsAd sl AUAE.; Generation effluent of

Amonical Nitrogen is very little quantity which at present we are diluting with
the domestic and boiler blow down water. (16/10/2018)

AHASA olleslel Uddl A dlerell 518 BeNoe SRAAZ wlal HAA «1(8. | 497575(27/09/18) Still Pending
sletHl AHASEA ollsRloget ulcddl Ae cdlerell UL [Astd 3l fla $2A
91?7 % clold Ul 5<ll.; Effluent containing of Amonical Nitrogen, at

present we are diluting the small quantity of effluent containing Amonical
Nitrogen with domestic and boiler blow down water. we are a member of
CMEE so if required we will send this effluent to CMEE. (16/10/2018)
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Gujarat Pollution Control Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCBId: 24762

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.F.H 1 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T | COL,STO,DST,TRA
Organic compounds
2 | Used or Spent QOil | -51 0.020-M.T | COL,DSS,CYC,STO,TRA
3 [Chemica dludge from waste water treatment | -35.3 1.000-M.T| COL,STO,DST, TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000 - M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M. T 1000.000
Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |2,4,5 trichloronitrobenzene 0.000-M.T
2 |acetic acid 0.000- M.T
3 |caustic lye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000-M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 |Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

Inspection Team :

Rachana M. Kantharia, SO - S.B.Patel,SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Rachana M. Kantharia, SO)

12/11/2018
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e (M/s. Percynic chemical)_Plot No A2/12

This unit is visited w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no.
471321, dated 05/10/18 and reasons are stated there in. During visit unit is found not in operation.
During visit it is observed that DGVCL had disconnected power supply on dated 08/10/18. As per the

DGVCL disconnection of power supply letter meter reading-2870KWH, DGVCL letter is uploaded h/w.

During visit, Single phase power supply is found working for utility purpose. DGVCL meter reading
observed 2883.4 KWH during visit. It was also observed that water supply line is not disconnected by the
respective authority till the date of visit. Work of removal of Iron waste & stacking (which was deep
burial illegally) is going on by JCB from the plot No A2/12(M/s. Percynic chemical). Point wise
compliance as per the closure direction & photographs taken during the visit are uploaded h/w in the

PDF. File.

HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18
Sr.No Points of direction order Observation during visit
1 @35-40 MT iron waste stock is | This Iron waste disposal is not carried out till the

observed without any leachate
connection system

date of visit

2 In west direction iron waste obs. by | Work of removal of Iron waste & stacking (which
@3.5 feet depth was deep burial illegally) is going on by JCB from

the plot No A2/12(M/s. Percynic chemical)
3 In east direction iron waste obs. by | Work of removal of Iron waste & stacking (which

@3.5 feet depth

was deep burial illegally) is going on by JCB from
the plot No A2/12(M/s. Percynic chemical)

Sd/- Sd/-

Date & Place —27/10/2018, Vapi (S.B.Patel (SO)) (R.M.Kantharia(SO))




e (M/s. Percynic chemical)_Plot No A2/12

Photograph taken during visit dated — 27/10/2018






7/8/2019 Fwd:To report on factual aspects by join... - Bhavdip R Gajjar(GoG-GPCB Dept.)

Fwd:To report on factual aspects by joint committee monitoring of
Central Pollution Control Board and Gujarat Pollution Control Board
in matter of OA 823/2018

Bhavdip R Gajjar(GoG-GPCB Dept.)

Sat 1/19/2019 11:33 AM

To:Legal Officer <legal.gpcb@gmail.com>;

CcLegal Officer <legal.gpcb@gmail.com>; dhruv.pal <dhruv.pal@hotmail.com>;

@ 1 attachments (6 MB)

FINAL_REPORT-Visist_to_Vapi_Spectrum..wrt_ NGT_PB_OA _823_of 2;

—————————— Forwarded Message ----------

From: "Bhavdip R Gajjar(GoG-GPCB Dept.)" <ro-gpcb-vapi@gujarat.gov.in>

Date: 17-Jan-2019 6:19 PM

Subject: To report on factual aspects by joint committee monitoring of Central Pollution Control Board and Gujarat Pollution Control Board
in matter of OA 823/2018

To: ngt.filing@gmail.com, filing.ngt@gmail.com

Cc: ms-gpcb <ms-gpcb@gujarat.gov.in>, "Ranjitsinh3 H Bhati(GoG-GPCB Dept.)" <uh-gpcb-lega@gujarat.gov.in>, "Sushil2 H Vegda(GoG-
GPCB Dept.)" <uh-gpcb-vapi@gujarat.gov.in>, westzonecpcb@yahoo.com

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
ORIGINAL APPLICATION NO. 823 OF 2018

IN THE MATTER OF:
Ranveer Singh (Applicant)  versus State of Gujarat (Respondent)

ct:- To report on factual aspects by joint committee monitoring of Central Pollution Control Board and
Guijarat Pollution Control Board

:- Honorable NGT Principal bench order Dt:-18th December 2018 in matter of
Original Application No 823/2018

Respected Sir.

In reference to Original Application No 823/2018. Order passed by Honorable NGT Principal
bench order Dt:-18th December 2018. For Joint committee comprising of Central pollution control
board and Gujarat Pollution Control Board has to report of factual aspects within one month by e
mail at ngt.filing@gmail.com. Same report is attached herewith in pdf file. This is for kind
information please

Thanking You,

B.R.Gajjar
(Regional Officer)

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  1/2


mailto:ngt.filing@gmail.com

7/8/2019 Fwd:To report on factual aspects by join... - Bhavdip R Gajjar(GoG-GPCB Dept.)
Guijarat Pollution Control Board

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  2/2



=" Guijarat Pollution Control Board PCB Id: 24762_|
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details vapi spectrochem pvt.ltd | Outward No: 43035-21/02/2019 |
Email : PLOT NO:3A & 3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
Telephone - GIDC Vapi - 396195
ephone.. DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524
Inspection Id: 515234 ( On Complaint ) RoName: Vapi
2 |Type/ Scale/ Sector / Status: RED / SMALL / Organic Chemicals manufacturing / In Operation
3 | Inspection Dt & Time: 21/02/2019 11:00/ Hazd Person Contacted :  Shri Subhashbhai Patel -
Manager
4 |Env Audit Detail : Sch: N.A , Not Applicable., Year : 2011, On Dt : 07/09/2011
Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No
_5|Water Consumption inKiloLtsPer Day _ _ Ind: 13560 _ _ _ _Dom: 5000 | Borewells 0 _ _
6 | Waste Water generation / Discharge (klpd) :  Ind: 3.000 Dom: 3.000 Tubewells: 0
7 |Consumer No(ElectricMeter): Sourceof Water Supply: GIDC___ ___ _________
8| Disposal Modeof [ndustrial / Domestic: Underground Drainage System / Soak Pt
9 | Discharge Pt / Final Receiving Body (Ultimate):  GIDC Underground drainage/ O
10 | Status of water consent Under the Water Act,1974: _AWH-73691-16/07/2020 Last Inward: 143887-25/08/2018[ONL] _
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
_ |[ETPDetails: P-Collection Cum Equalization,P-Collection Tank P-Nuetralization S-Settling Tank _
12 |Whether Industry isa member of CETP ? No
13 |Boilers=1, DG Sets=1, Flue Gas=2, Process=0, ETP Cap = 8, Capacity of All =

No Data
Fuel Used : Diesdl,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

TSDF Name:: Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

|LabChargesPending: NIL Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water CessReturn : 2016-2017 HW Monthly Return : 2018-99
Last 3Legal Action:

Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Monthly Patrak Data: Last Return: 201808 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 66270, ETP - 810, APCM - 0 Meter Reading - O, Kilo Litre - 999 Meter Reading - O, Kilo Litre -9

21/02/2019 1/6 ( Through XGN ) |




fiéﬁfg Gujarat Pollution Control Board PCB Id: 24762

t%’ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)

Thistelephonic complain is received from Shri Rajkumar Paswan (Contact No. 9978181040) regarding blackish
coloured waste dumped near Rata Khadi, cemetery land. With respect to this complain site visit is carried out on
Dated: 20-02-2019 and aso on Dated: 21-02-2019 with Manager of M/s. Vapi Spectrochem Pvt. Ltd &
Sarpanchshri of Village Rata Shri Miteshbhai Patel. Detail inspection report in prescribe format with photographs
is uploaded herewith in .pdf File. [671]-21/02/2019

~ RO Comments/Reply :We may include this unit as per NGT order No. 95/2018-21/02/2019

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

dl. 20/02/2019 oil A% wUAe{l AN sL0U 2ol S8 AR dUH: Actl, Acll WLslotl elat el WA sletcll
sl il AA A ollold $3laAlE HAA. B AU cdl 20/02/201901l A% $AA &UN AU £R 2l UER
HIEloll ol YLaU@ls ol Slcll AMe AlUall AsHUML slettl U ¥ stdaldlal ldl, ueR ML AUl
sl L WU sleActelMl WA &lelle SRUAA. el AER UL L A% dll. 21/02/2019 ol Ay 3l
yeunelss udd, Aaersll (A atdl 0sA3H yLdl) WA 363 Yeusid et Yesid eBlet wUatl tallRL
UeR HIEL AsHoll Qlalloll Halles sct. Bl UER ollrtad Ay AU W Al dUHall ARUUSA RAeus udetsll
2cllSlolls Aus wtll 3013 Yausid AR, RUANA Yelisict AHA 4l HEl Al RAA AsH AL g4 slaAdH
Juriell wAd slale) weuadd Bl A HEL (et AS0ct) wiuetl WsHHil WAA lalle] Y Ul
UER ollold sl Yeudels URE LellRl URL SG{ALd SReUHL A, Aol wQUAA F L et Aslld 1l s1uR
el WLl sRalHL AUAA 8. Boll %22l WA 100 Als 2ol B2l 8. el GUR
AUl GURAS sllotd taulal Al AUl tellRl wUell wet Aslld Wl ARs2uE AR A [Astd sl wua

8. B dAleslells WUl AsHHL A AG. ol [ Yool YA 0 [sicd s31 §l2lous ASld uUAe{l
53 sl 5l

Compliance Observed in this I nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
4. BlUoll GIRL dl. 17/12/201840l Ut Aol YE(As A 9 $3A Bl 507505(19/12/18) Still Pending
AU L% A% WUl AsHoll Yetsid Bt A g2t wUall HIAS
d60oll AsH A UM Ae(ls Slscuial UMl HAA YAlloll Yl 531

Al 5A3NA 510l 52¢l.; We will do the needful in this matter and let you
know accordingly. (29/01/2019)

21/02/2019 3/6 ( Through XGN ) |




= Gujarat Pollution Control Board
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

1. YAlslct AHA AUall R D YAlls 3lscd vl o-3-2/9R Au 1.
altdl 2052131 ULl ofl WAL WAL %L A UR WlESIH 53 Iron Waste &l
Contaminated 5L0{l 118l ol TSDF Hi [@stA sclHl AUAA . AH Ol UQl
GURsct A5Ho{l WA UAIL %R UR cllgallell Loading & Unloading
£(MAet Contaminated stofl 18l AouAd Sl HAA B Hdlal Gusl Aell
TSDF Wl [@stcd 531 2Rl sA3A oL 52ll.; With the reference to the

revocation application submitted by us on 15-11-2018 we would like to inform
you that at time of local office visit on 15-11-2018 there was remaining to clear
some contaminated soil which was spread out while loading the iron waste.
now we have cleared all the spreaded contaminated soil to solid waste site
from Percynic Chemicals A2/12 and Vapi Spectrochem Pvt. Ltd. Plot no. 3A &
3B wide manifest no. 782251 dated 17-11-2018. we are Uploading here with
following documents.@#$1) Copy of Manifest no. 782251 Dt. 17-11-2018 for
25260 kgs,@#%$2) Copy of Test report for soil sample from Enviro Tech &
Engineers Pvt Ltd. @#$3)Power Disconnection letter from DGVCL dt 08-10-
2018 of Percynic Chemicals A2/12.@#$4)Water disconnection letter from
GIDC Dt 16-11-2018 of Percynic Chemicals A2/12.@#$@#$Further to the
Revocation application dated 22-11-2018 we are uploading here with
Photogragh of 3A & 3B & Percynic Chemicals A2/12. Showing complition of
all the removal work of contaminated soil. @#$ (22/11/2018)

503079(15/11/18)

Still Pending

21/02/2019 5/6 ( Through XGN )
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Complaint Investigation Report

5H Points Details
Complaint received From Telephonic complain received from Shri Rajkumar Paswan on Dated: 20/02/2019.
Complaint received Against Telephonic complain received to this office regarding Blackish coloured waste dumped at Village Rata, Crematory
near Rata Khadi.

3 Complaint Received Date Dated: 20/02/2019.

4 Date of Inspection Dated: 20/02/2019 and Dated: 21/02/2019

5 Person Contacted During Shri Miteshbhai Patel — Sarpanchshri, Village Rata,
Inspection Shri Subhashbhai Patel — Manager, M/s. Vapi Spectrochem Pvt Ltd.,

6 Grievances with respecttothe | ______
pollution issues

7 With reference to above mentioned complain first we try to contact with complainer through telephone (Contact No. 9978181040), While discussing
we requested complainer to show us site to where he observed blackish coloured waste, however he refused to come at site for show dumped waste
and said for do inquiry as per your side. Hence we further investigate the Rata Khadi area and during inspection it is observed that Near Crematory at
Rata Khadi Black Soil is found stacked. During inspection no any vehicles observed at that site. Primarily these wastes are observed contaminated
with Iron Waste. Photographs taken during inspection are attached herewith.
Looking to the earlier activity done by M/s. Vapi Spectrochem Pvt. Ltd. Regarding removed iron waste containing soil from their premises it can be
say that these soil may dumped by M/s. Vapi Spectrochem Pvt. Ltd.
Hence this site is visited on Dated: 21/02/2019 with Manager of M/s. Vapi Spectrochem Pvt. Ltd. @100 MT Soil contaminated with iron waste
observed at site. While asking about these soils to Manager of M/s. Vapi Spectrochem Pvt. Ltd. He not accepted that these soils dumped by them.
Hence we further personally contacted with Shri Miteshbhai Patel — Sarpanchshri, Village Rata after telephonic discussion. After personally contacted
and site visit with Sarpanchshri He stated that these soil is received from Hema Group of Industry located in Vapi GIDC for construction of ground.
After statement of Sarpanchshri Manager of M/s. Vapi Spectrochem Pvt. Ltd has accepted that these soil is dumped by them at this location.
For that unit has submitted confession letter which is uploaded hereunder. Written instruction given to unit for immediately lift these contaminated
soils and disposed it as per Rules and submit the compliance report with Photographs.

8 Collection of sample | ccceees

9 Grievances other than pollution | ----------
issues

10 Conclusion
Fact is found in this complain and it is observed that M/s. Vapi Spectrochem Pvt Ltd has dumped their iron contaminated soil as a unauthorized way
at Village Rata, Near Crematory at Rata Khadi.

Hsld Aot A@s3l: Sd/- Sd/-

G. M. Rajaparti (SSA) L. A. Patel (AEE)
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Complaint Investigation Report

Location of Village Rata Near Crematory at Rata Khadi
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Complaint Investigation Report
& 3 ives ¥ " i

Photographs shows @100 MT iron contaminate soil
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Complaint Investigation Report

VAP| SPECTROCHEM PVT. LTD.
Plot No. 3A & 3B, Phase-1,
G.1.D.C., VAPI - 396 195.
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Confession Letter Submitted by Unit
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sRale duwd A

2 Yeral HI3Al
1 Complaint received From UA{l 5AIA dl. 20/02/201¢ ol A% HAC 8l AXFHIR UAcllet 4L HAA ASEs sRulE.
2 Complaint received Against AU — RAcll WA Acll VLSl o2 s WA Aot R WL SO 316l dR2 slAAA 8lcllofl Al
53l HAA 2ASEs sRale.
3 Complaint Received Date dl. 20/02/204¢
4 Date of Inspection dl. 20/0/202¢ ¥lal dl. 11/0/04¢.
5 Person Contacted During | ______
Inspection
6 Grievances with respecttothe | ______
pollution issues

GUASd $RalE ojritlladl WYUH Al WSl AL %8 sRAElAL AU ol (¢c9C1C10¥0) UR AUS 5¥A ol AHal sl0U Vel e
slAAA UM sldlatal HIR [Qoldl st URd sRAEISIA &0 UR Aladcloll Holls 5A Bl AHE A B-aA sl WUl ULl 53
AN 58l Alaclloll Holle s, el Acl vislotl de BallR duwd sl URA. dut eRalet Al WSl BatR auet ¢ BatR siofl
HElotl @atctizAl weell oMl Wicll s3ct oslall HAA. HAlsld AHA 518 URL cllel AER ¥RUL UR lall HAA olE. L 1l A (2ol
de ABld Ydd 88 AH Yalls sl %A, Yaisld A1 dlaad s2lous au A ol3d B.

ayHi sletHl W cdl 20s3M YLl gt Axell QrusRadiel el dre BBl Hél staalell yBa sl urd sl B U Adl
uUl gt A atdl AsA3H Ul Al glRl sl Ad dlasll YRyl Al ¥ 8.

Ll AER AU cl. 9/07/20%¢ all A% M.l AsEFU YL . oll Aols{ Yeunels U2eal Al vitsl (5ol 2t R wid
A8 %8 Aol dre ABld HIdloll 3ol UAAA, B WUELY 100 ARS 2ol Bl HRUAA. UER KA AsHoll Nalxs{  Jeuneus
U2A ll HIEl o ativll Slalle] wRUAA. el UER clleta Acll AUHetl ARUASN RAgeus uzcetall 2ASRs Aus Wl 363 Yaistd W
dlAldct. ARUUS WA 3013 Yelsic e AHB UER HIEl Al RA &ML st Fuoll opuMiell S8 ULAlAUR glRL AUHHL UGsS
olollalclloll dqUR Alalcllil Aldd B, v ARUUSA Al (Aol olle AsHoall Aol Yeuneus ULA URL ul wlel dre MBI 1idl
Axoll glRL (Glot — AR A oticlHi UAA Slalloll 56{Ald SA. B clletcdall WM GIR1 5A S6|Aldolly ul WA o3 @ B. Yalsid

BUCHL ALAA.
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sRale duwd A

8 Collection of sample | <t

9 Grievances other than pollution | ---------
issues

10 Conclusion
UER sRAEH d2al WQUAA U sRAEIA ol @ A, ctdl WsZB3H YL Al slRL (ot @5 A sl HGH Udet, B
Wrd AsHa diest@s (Ao Wl Acl QM AHT Yuotl UM WA

YAsld Aol A@st3l: Sd/- Sd/-

% A yesuld (R.d.w) AAAUSAH (L. U.Y)
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sRale duwd Al

VAP SPECTROCHEM PVT. LTD.

Piot Na, 3A & 38, Phase-1,
GLO.C., VAR! - 396 185,
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8/31/2019 To furnish report on joint inspection of... - Bhavdip R Gajjar(GoG-GPCB Dept.)

To furnish report on joint inspection of M/s Vapi Spectrochem Pvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of
Hon'ble NGT, Principal Bench, New Delhi

Bhavdip R Gajjar(GoG-GPCB Dept.)

Fri 5/31/2019 2:37 PM

To:ngt.filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cems-gpcb <ms-gpcb@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; sushilgpcb@gmail.com
<sushilgpcb@gmail.com>; legal.gpcb@gmail.com <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-
lega@gujarat.gov.in>;

@ 1 attachments (3 MB)

Final_Report_Jt_inspection-Vapi_Spectrochem-NGT-30.05.2019.pdf;

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

ORIGINAL APPLICATION NO. 823 OF 2018

IN THE MATTER OF:

Ranveer Singh (Applicant)  versus  State of Gujarat (Respondent)

Subject :- To furnish report on joint inspection of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New Delhi

Ref:- (1) Honorable NGT Principal bench order Dt:-15t March 2019 in matter of
Original Application No 823/2018

Respected Sir.

In reference to Original Application No 823/2018, order passed by Honorable NGT Principal

bench order Dt:- 15t March 2019 to furnish report on joint inspection of M/s Vapi Spectrochem Puvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New
Delhi and take appropriate action in accordance with law and furnish and action taken report within
two month by e-mail at ngt.filing@gmail.comi.e. on or before 31.05.2019. This is for kind information
please.

Thanking You,

B.R.Gajjar
(Regional Officer)
Guijarat Pollution Control Board

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh... 1/1


mailto:ngt.filing@gmail.com

7/10/2019

Case Status : Search by Case Number

TALUKA COURT, VAPI
Case Details

Case Type : CC - CRIMINAL CASE

Filing Number : 1084/2019 Filing Date: 04-04-2019
Registration Number : 1084/2019 Registration Date: 04-04-2019
CNR Number : GJVL08-001153-2019

Case Status

First Hearing Date

: 30th April 2019

Next Hearing Date

: 03rd August 2019

Stage of Case

: PROCESS TO ACCUSED

Court Number and Judge

: 5-ADDL. SR. CIVIL JUDGE & A.C.J.M.

Petitioner and Advocate

Advocate- J.S.PATEL

1) GUJARAT POLLUTION CONTROL BOARD

Respondent and Advocate

1) M/S. VAPI SPECTRO PVT. LTD.

2) SUBHASHBHAI PATEL

Acts
Under Act(s) Under Section(s)
ENVIRONMENT (PROTECTION) ACT, 1986 19,
History of Case Hearing
Registration Number Judge Business On Date | Hearing Date Purpose of hearing
1084/2019 ADDI CIVIL JUDGE & J.M.F.C 24-06-2019  |PROCESS TO ACCUSED
1084/2019 ADDL. SR. CIVIL JUDGE & A.C.J.M. 03-08-2019 |PROCESS TO ACCUSED

Order not uploaded by concerned court

https://services.ecourts.gov.in/ecourtindia_v4_bilingual/cases/case_no.php?state=D&state_cd=17&dist_cd=35#

m



s Al GUJARAT POLLUTION CONTROL BOARD
s zhﬁmvﬂmm BHAVAN
ector-10-A, Gandhinagar 382 010

e gar
e T i e Phone : (079) 23222425
|/ (079) 23232152
GPCB Fax . (079) 23232156

Website : www.gpcb.gov.in

RPAD

REVOCATION OF CLOSURE DIRECTION ISSUED UNDER SECTION-5 OF
ENVIRONMENT (PROTECTION) ACT- 1986 FOR THE VIOLATIONS OF THE
HAZARDOUS & OTHER WASTE (MANAGEMENT & TRANSBOUNDARY
MOVEEMENT) RULES -2016 AS AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant for the manufacturing of Drgani_t:
Chemcials. located at Plot No: 3A & 1B, Phase-l, GIDC Estate Vapi-186185, Tal Pa rdi,
Dist; Valsad

AND WHEREAS Gujarat Pollution Control Board has granted Consolidated
Consent and Authorization (CC&A), AWH 73891, which is valid uplo 16/07/2020 and
amended thereof with certain conditions.

AND WHEREAS closure direction was issued under Section-5 of Environment
{Protection) Act- 1986. as amended from time to time vide letter Na. GPCB/CCA-VSD-
43?{2}1113: 24762/471320 dated 05/10/2018.

AND WHEREAS, during the inspection of your indusirial plant on 11/03/2019
and 17/11/2018 by the authorized officar of the Board, and observed that:

1 Unit has removed total 770 MT Hazardous VWaste & Gaqtaminated Sail frn: M:d
Percynic Chemical, A-2/12, Phase-l, GIDC Esate, \Vapi-396195, Ta- Pa E;; «
from Mis. Vapi Spectrochem Pyt Ltd., Plot No: 3A & 38, Phase-l, GIDC
Vapi-396195 and disposed to TSDF, Wapi through Menifest system.

2. Unit has submitted Preliminary Assessment Raport of Contaminated site, as par
CPLB Gu}ﬁéhes on Implementing Liabilities for E;Jimnmmtal Damages due to
Handlind Disposal of Hazardous Waste and Penalty.

> C“m%% hﬂspsuhrnluad Repart to the Hon'ble NGT in the matter of O.A. No.

82372018,
e
©
éé)
S
&& :
o Clean Gujarat Green Gujarat
150-8001-2008 & |SO-14001 - 2004 Certified Organisation
D _..i: 1

5

Scanned by CamScanner
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ORDER

Under the above circumstances, |, K. C. Mistry,

Member Secretary, Gujarat

Pollution Control board, in exercise of the power conferred under file No. Legal —G-28,
for under Section-5 of Environment (Protection) Act-1086. is directed to revoke the

closure order issued vide letter no No. GPCBICCA-V

SD-437(2)ID: 24762471 320

dated 05/10/2018 for 3 months from the date of issue of order with following specific

conditions:

1. You shall carry out Ground water and soil sampling ©

results shall be submitted to GPCB

n six monthly basis and

9 The Penalty of Rs.2,00,000 (Rs. 2 Lacs) may be taken from the industry due o

illegal dumping of waste which was vio
under E (P) Act, 1986,

3. Environmental Compensation of
may be taken from the industry.

lation of How (M & TM), Rules 2016

Rs 13.08,000 (Rs. 13 Lacs and B Thousand)

For and on behaif of

Gujarat Pollution Control Board,

NO: EFGEIEE#-USDJET{EIJ'IEJ-I#TEEI'

Issued to:
Is. VAPI EPEE'I'HUEHEM PVT. LTD.
PLOT NO: 3A & 38, Phase-|

GIDC VAPI- 396195,
TAL: PARDI, DIST: VALSAD.

COPY TO: -

1) The Deputy Engineer (O & i}
Dakshin Gujarat Vij Company Limited.
G.|.D.C. Sub-Division Office,

Near G.1.D.C. Pagrﬂlﬂm
Char Rasta, \éﬂpi’-ﬁﬂﬁﬁﬁ.
o

e
With a request to ra-connect the supply of Electr

Monghs from the issue date of this order to the indus
\»)
g_g Phase-l, GIDC Estate Vap
\biﬁﬁmatﬂ to us accordingly.

<

XN

o

i-396195, GIDC Vapi, Dist.-

(K. C: Mistry)
Member Secretary

Date:

city with immediate effect for 3
trial plant of Mis. Plot No: 3A &

\Valsad, Tal- Pardi and

Scanned by CamScanner



GUJARAT POLLUTION CONTROL BOARD
\ 1|

: PARYAVARAN BHAVAN
W Sector-10-A, Gandhinagar 382 010
- Phone : (079) 23222425
o (079) 23232152

Fax ; (079) 23232156

Website : www.gpcb.gov.in

2) The Executive Engineer.
Vapi Notified Area
Administrative Section,

Flot No: C-1/ 501, 2nd Fioor,
GIDC Vapi, Killa Pardi
Dist; Valsad

With a request to re-connect the supply of Electricity with immediate effect for 3
Months from the issue date of this order to the industrial plant of M/s. Plot No: 3A &
3B. Phase-l, GIDC Estate Vapi-396195, GIDC Vapi, Dist- Valsad, Tal- Pardi and

intimate to us accordingly.

3} The Regional Officer,
G.P.C.B.-Vapi,
Plot No. C-5/124, N.H. No.-8,
Near Hotel Pritam, GIDC Vapi,

Dist: Valsad.................for inspection and submit detailed report of compliance.
For and on behalf of
oy Gujarat Pollution Control Board,
\ Vv ﬁ:%
& _
i (K. C. Mistry)
Q’\/Q Member Secretary
7
6@
<
\& 3
o .2rat Green Gujarat
ean Gujarat L. bl
lsu?afﬁ*[-zuuq'a._ |S0-14001 - 2004 Cedified Organisation

Scanned by CamScanner



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010

- .
N BN

N s o Phone : (079) 23222425
A\ | /4 | (079) 23232152
GPCB Fax : (079) 23232156

- Website : wWw.gpclg&cB/.in

REVOCATION OF CLOSURE DIRECTION ISSUED UNDER SECTION-5 OF
ENVIRONMENT (PROTECTION) ACT- 1986 FOR THE VIOLATIONS OF THE
HAZARDOUS & OTHER WASTE (MANAGEMENT & TRANSBOUNDARY
MOVEEMENT) RULES'-2016 AS AMENDED FROM TIME TO TIME

WHEREAS you are having an open plot located at Plot No: A2/12, Phase-l,
GIDC Vapi-396195, Tal: Pardi, Dist: Valsad.

AND WHEREAS closure direction was issued under Section-5 of Environment
(Protection) Act- 1986, as amended from time to time vide letter No. GPCB/CCA-VSD-
437(2)/1D: 24762/471321 dated 05/10/2018.

AND WHEREAS, during the inspection of your industrial plant on 11/03/2019 by
the authorized officer of the Board, and observed that:

1. There is no industrial activity carried out by unit on this plot.
2. Committee has submitted report to the Hon'ble NGT in the matter of O. A. No.
823/2018.

ORDER

Under the above circumstances, |, K. C. Mistry, Member Secretary, Gujarat
Pollution Control board, in exercise of the power conferred under file No. Legal —G-28,
for under Section-5 of Environment (Protection) Act-1986, is directed to revoke the
closure order issued vide letter no. GPCB/CCA- VSD-437(2)/1D: 24762/471321 dated
05/10/2018.

For and on behalf of
Gujarat Pollution Control Board,

(K. C. Mistry)
Member Secretary

NO: GPCB/CCA-VSD-437(4)/1D: 24762/ dated:
Issued to:
\/vé/s. PERCYNIC CHEMICALS
PLOT NO: A2/12,
- PHASE-I, GIDC VAPI-396195,
TAL: PARDI, DIST: VALSAD.



COPY TO: -

1) The Deputy Engineer (O & M)

2)

3)

Dakshin Gujarat Vij Company Limited,
G.1.D.C. Sub-Division Office,

Near G.1.D.C. Post Office,

Char Rasta, Vapi-396195.

With a request to re-connect the supply of Electricity with immediate effect from the
issue date of this order to the industrial plant of M/s. Percynic Chemicals, iocated at
Plot No: A2/12, Phase-l, GIDC Vapi-396195, Tal: Pardi, Dist: Valsad and intimate to
us accordingly.

The Executive Engineer,
Vapi Notified Area
Administrative Section,

Plot No: C-1/ 501, 2nd Floor,
GIDC Vapi, Killa Pardi,

Dist; Valsad

With a request to re-connect the supply of Water with immediate effect from the
issue date of this order to the industrial plant of M/s. M/s. Percynic Chemicals,
located at Plot No: A2/12, Phase-l, GIDC Vapi-396195, Tal: Pardi, Dist; Valsad and
intimate to us accordingly.

The Regional Officer,

G.P.C.B.-Vapi, :

Plot No. C-5/124, N.H. No.-8,

Near Hotel Pritam, GIDC Vapi,

Dist: Valsad................. for verify and submit detailed report of compliance as
above.

For and on behalf of
Gujarat Pollution Control Board,

(K. C. Mistry)
Member Secretary



7/15/2019 Report regarding appropriate action take... - Bhavdip R Gajjar(GoG-GPCB Dept.)

Report regarding appropriate action taken in accordance with law by
Gujarat Pollution Control Board in above referred matter and in
consideration Hon'ble NGT Original Application No. 823 of 2018

Bhavdip R Gajjar(GoG-GPCB Dept.)

Tue 6/25/2019 4:47 PM

To:ngt.filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cems-gpcb <ms-gpcb@gujarat.gov.in>; westzonecpcb@yahoo.com <westzonecpcb@yahoo.com>; brnaidu.cpcb@nic.in
<brnaidu.cpcb@nic.in>; Legal Officer <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpch-
lega@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; Rajesh N Parmar(GoG-GPCB Dept.)
<nuh-gpcb-vapi@gujarat.gov.in>; dhruv.pal@hotmail.com <dhruv.pal@hotmail.com>; dhruvpal.legal@gmail.com
<dhruvpal.legal@gmail.com>;

@ 1 attachments (398 KB)

Action Taken report Vapi Spetcrochem.pdf;

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI
ORIGINAL APPLICATION NO. 823 OF 2018

IN THE MATTER OF:
Shri Ranveer Singh (Applicant) versus State of Gujarat (Respondent)

Subject:- To report regarding appropriate action taken in accordance with law by
Guijarat Pollution Control Board in above referred matter and in

consideration Hon’ble NGT Principal bench order Dt:-18!" December 2018.

Ref:- Honorable NGT Principal bench order Dt:-18th December 2018 in matter of
Original Application No 823/2018.

Respected Sir.

In reference to Original Application No 823/2018 order passed by Honorable NGT Principal

bench order Dt:-18!" December 2018. Joint committee comprising of Central Pollution Control Board
and Guijarat Pollution Control Board (GSPCB) and committee report filed to Hon’ble NGT through e-
mail on 31.05.2019 by RO, GPCB Vapi. As per committee report penalty and environment
compensation are to be recovered from industry i.e. M/s. Vapi Spectrochem Ltd, Vapi and in this
regard action taken report by e-mail at ngt.filing@gmail.com to this tribunal is attached herewith. This
is for kind information please.

Action taken report was submitted on Dated: 24/06/2019 by E-mail in which it was
typographical mistake, which is corrected in this report i.e. in first, forth & fifth line of report Dated
shows 15/09/2019, 17/09/2019, 20/09/2019, 21/09/2019, which is corrected in this report and actual
date is 15/09/2018, 17/09/2018, 20/09/2018, 21/09/2018. So you are requested to consider this
report instead of report submitted by E-mail on Dated: 24/06/2019.

Thanking You,

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  1/2


mailto:ngt.filing@gmail.com

7/15/2019 Report regarding appropriate action take... - Bhavdip R Gajjar(GoG-GPCB Dept.)

B.R.Gajjar
(Regional Officer)
Guijarat Pollution Control Board

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  2/2



— LLUTION CONTROL BOARD
GUJARAT PO PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

A\ Phone : (079) 23222425
N (079) 23232152
¥ ~ Fax : (079)23232156
Gres - Website . www.gpcbh.gov.in
NO:GPCB/CCA-VSD-437(4)/ID:24762/ 5\ &1 2.\ Date: 2 3]0 5/1 q
To,

\/Régional Officer,

Regional Office,
Vapi-396195, Dist: Valsad.

Sub. Regarding deposition of Penalty in CPCB in context with the Hon'ble NGT
order dated 03/07/2019 in the matter of O.A. No. 823/2018

Ref. Para 3 of Hon'ble NGT Order dated 03/07/2019 in the matter of O.A. No.
823/2018.

Respected Sir,

In connection with above mentioned subject and reference, as per
Hon'ble NGT Order dated 03/07/2019 in the matter of O.A. No. -823/2018, Ranveer
Singh Vs. State of Gujarat, GPCB has paid penalty of Rs. 1 lakh vide UTR No.
SBIN319217290123-689726 dated 05/08/2019 in CPCB, New Delhi and the copy of
the same is attached herewith. |
Therefore, you are hereby kindly informed to incorporate the same in Action
Taken Report, which is to be submitted in the Hon'ble NGT before 31/08/2019.

Thanking You,

(Sushil Megda)
Senior Environmental Engineer
Copy To:
1. Legal Branch, Head Office, GPCB, Gandhinagar.
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Address
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% Gujarat Pollution Control Board PCB Id: 24762 |
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Vapi Spectrochem Pvt.Ltd | Outward No: 44119-07/08/2019 |

Email : PLOT NO:3A &3B,
nishith@hemachem.com PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195

Telephone: DIST : Valsad, TAL : Pardi , SIDC : Vapi
0260-6456524

Inspection Id: 534628 ( On/For Revocation ) RoName: Vapi

Type/ Scale/ Sector / Status:  RED / SMALL / Organic Chemicals manufacturing / In Operation

Inspection Dt & Time: 29/07/2019 17:00/ Air , Water , Hazd  Person Contacted : Mr. Subhash Patel - Manager

Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 07/09/2011

Commissioned Dt :  10/09/1994 Production Start Dt : 15/10/1994 Applicability of CRZ Rules: No

ol <~ o

l©
|

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 13.560 Dom: 5.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=1, Flue Gas =2, Process=0, ETP Cap =8, Capacity of All =

No Data
Fuel Used : Diesel,Solid Fuel
Stack Attached to : Boiler+T.F.H,D.G. Sets

14

15
16

17

| TSDFName:  Vapi Weste& Eff Mngmt Ltd. VAPI [24763)
LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2019-06
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
21/02/2019 REV 04/07/2019 PER, 515234 REV COM 512268
20/04/2019 REV 16/06/2019 3MT, 522323 REV OTH 510209
11/03/2019 NOT 28/05/2019 33A,, 517285 NOT ROU 508264
Monthly Patrak Data: Last Return: 201907 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 33027, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre - 0

07/08/2019 1/7 (Through XGN) !
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 24762

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
e |- | Electric Company Name (Power Supply) DGVCL
p |- | On West Direction of the location of the Company FILTRATION PLANT
0 | - | Production since (Date) or Proposed 15/10/1994
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p |- | On North Direction of the location of the Company OPEN SPACE
p |- | On South Direction of the location of the Company COAL STORAGE
p |- | On East Direction of the location of the Company OPEN SPACE
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
k |- | Recycler Registration Valid ?? Yes
h |- |Regdwith T.SD.F mgn:: ?_ptld\./\\//a/itglgfzigse,]
f |- | Display Board Provided at the Entrance ? Yes
j |-| Name & Address of MAIN Re-Cycler
i |- | Recyclable Hazd Waste Disposal to Within State
VWE-Vapi Waste & Effluent
| |- | CETP Name Management Co.Ltd. (VAL-
24764)
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
General Observation
a |- | ROFileNo 24762
a | - | Isthe Industry in Operation ?? Yes
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation Yes
e |- | SMF availability Provided
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
GEM
1g| - | Where Authorization Under BMW Rules 2016 obtained ? | |,
Provide Authorization No. / Date
Haz Waste Related
a |- | Haz waste Catg confirmitive with CCA Yes
b |- | H.W generation exceeding CCA limits No.
c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??
d |- | Reusing or Recycling of Haz Waste by Industry ? No
07/08/2019 2/7 (Through XGN ) |




=" Guijarat Pollution Control Board PCB Id: 24762
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
LogBook / XGN Manifests/ Disposal Records TALLYING
el-l» Fully
f |- | Stock of Haz-Waste @ premises/Whether EXCESS ? as per the crux
gl- Recycler/ Actual user hasvalid Authorization under Yes

rules6 or 9 of HOWR-2016?
Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| ---
Capacity)

il Technical capability and equipment complying with the Yes
SOP/Guideline?

.| _| Isunit complying the conditions givesin Yes

I " | SOP/Guidelines?

k |- | Facility isadequate for the applied process Yes

| | -| Passbook is maintained? Yes

m | - | Detailsof PLI, if applicable

n |- | Details of safety spects provieded by the facility

o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?

p |- | Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter

b | - | Source of Water Supply GIDC

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 02

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (24762)

This unit is visited with reference to the revocation order issued vide H.O Letter . Detail IR report with points
given as per the issued revocation order is uploaded here with. Please May refer it. [576]-30/07/2019
[576]-30/07/2019

W.C Notings: -----------=-=-==-=-=--=-m-=- [456-L SO)~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

07/08/2019 3/7 (Through XGN ) |




fﬂﬂ%f% Gujarat Pollution Control Board | PCB Id: 24762

t%’ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

WUl LRl DAl 3 HIdetl URllell auRal dat A ,Geutest, el WRllell [@stet, MuHl tot 5uRAA [Asidt
sll [Asld 53 & A Bdlefl dAHiH (Aot Bet -3 ML A6l 5AIL AUl ONLINE XGN UR 218l $2cll

Rl ML uLA 8.
U sHA AU LML HIAA revocation order No - GPCB/CCA-VSD-437(3)/ID-24762/510209 on dated 16/06/2019

o YrAUQl WEtal $3¢

Compliance Observed in this | nspections.

07/08/2019 4/7 (Through XGN ) |




e— Gujarat Pollution Control Board
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 24762

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

dl. 20/02/2019 oll A% WAe{l 5A3NA st 91ell 518 Are dUH: Adll, 2Acll
uLSlotl 3elet ol W sletcl sttadl Ad A stotd s3laute HAA. B
AU cl 20/02/201901l A% SIA RN AUA €Nt UER HIEloll
BolARAA YlauMs o1 Al AHy UlUoll ASHHL SLAHL US ¥
sllalélal S, UER HEL Ul AsHHI WL ¥US slActallHl WA
Blall) wuAC. wel UER AU ALY A% dll. 21/02/2019 =il A% 3l
yeunels udd, Aol (A ardl 205231 ytell) W 3613 Yesid
AlAct. Yausid eMalet wuatl LRl UER HIEL AsHoll Slaoll HolleS s
Bl UER Gllold Ay ARl AU RAcll oUHol ARUAUSA MAeus udell
2cllglells Aus el 3u3 Yeustd et uRUASNA Yautsia AHA wL HEl
AUl RA Asu AL 3L st Yuridll A lallg wRuAd Bl UER
HE (Rlot M80d) wust Asuiell AAA Slalle) YU Udl e
oot Sl Yeuseus USE LellRl URL SWELd sReUHl AUAA, A SRQUAA 3
L Blet (A3l Wl s1UR el vl sl AUAA B, Boll w2l 2R
100 Als 2ot B2l 8. vl GUR; With reference to above subject and

GPCB visit to the area on 21/02/2019, We wish to clarify that our unit is closed
and we had sent all our Iron waste to TSDF site, We had separated the good
soil so it can be used further after the inspection of GPCB, this was collected
in one area of the plot and was also observed and noted during the combined
vist of GPCB and CPCB on 27th December 2018, this soil was non-hazardous
so was given to our supplier of soil who is supplying the new murram for
remediation. During this segregation some Iron dusting got mixed with the soil
and hence had a little blackish colour the soil is also inherently black in
nature. This soil was also seen by Mitesh bhai and he being the sarpanch
wanted to use this in filling the low lying area of his village however his
competitors didn t take this well and complained. As per the direction of
GPCB we took the soil back, segregated the same and send it to TSDF site
on 23rd and 27th February. @#$Uploaded Documents.Manifesto of Vapi
Solid waste. Date - 23/02/2019 Manifesto no 840219 Quantity 24440 kgs.
Date - 23/02/2019 Manifesto no 840170 Quantity 22280 kgs. Dated -
27/02/2019 Manifesto no 842413 Quantity 31500 kgs.”We have submitted
our reply on Notice letter received on 21-02-2019 regarding material disposed
near RATA village. We have lifted the material and send it TSDF site to
VAPIL.@#$@#$We are also submitting the Gram Panchayat letter confirming
the material is lifted and there is no soil left on open ground of RATA

village. @#$@#$Uploaded Reply copy and Gram Panchayat RATA letter.
(26/03/2019)

515234(21/02/19)

Still Pending

el GURLSH cllold tallal Acdl wusll tellRl wtusll et (8l wdl
ARsRATUR A [@Astd scUHl WA 8. B dleslells WUstl AsHHL AS Ag.
UA [AaAH Yool YRAAA oA (st 531 §l2loUs Al uUAe{l 5A3LA .
sc{l.; We have lifted all the soil which was sent to Rata village and sent to

Vapi Waste on 23 & 27 Feb 2019. Pictures of material lifted from Rata village
also pictures of clear land at the Rata village and details of material sent to
TSDF site to Vapi with manifest copy for the same Uploaded on site.
(02/03/2019)

515234(21/02/19)

Still Pending

07/08/2019 5/7 ( Through XGN )
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Gujarat Pollution Control Board

| PCBId: 24762

(Inspection Report ) - Air,Water ,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-11 |@7-8onphstrip/ 26 1700-1700 REP |##final outlet of the etp ~ - browinsh
2 H-1 -/ 1710-1710 REP | soil sample collected from the m/s. vapi spectorchem -
pvt.ltd, plot no-3a~
3 H-1 |/ 1740-1740 REP | soil sample collected from open plot of m/s. vapi
spectorchem pvt.ltd, plot no-3 b ~
4 H-1 |/ 1810-1810 REP | soil sample collected from the m/s. percynic chemicals,
plot no—a2/12 ~
B Process Stacks
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler+T.FH 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett
fuel ,yes with apcm
found in operation.
2 |D.G. Sets 9 PR4A0KVA YES N.A Diesdl 40 Lit/Hr. stand by
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Process Waste Sludge/Residues Containing Acid, Toxic Metals, | -26.1 162.000-M.T| COL,STO,DST, TRA
Organic compounds
2 | Used or Spent Qil | -5.1 0.020-M.T| COL,DSS,CYC,STO,TRA
3 |Chemical sludge from waste water trestment | -35.3 1.000-M.T| COL,STO,DST,TRA
4 | Empty barrels/containers/liners contaminated with hazardous | -33.1 2.460-M.T | COL,STO,RRE
chemicals /wastes
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |2,4,5trichloro aniline 0.000 20.000- M.T 0.000
2 |lron Oxide (Black & Red),Manganese 1000.000 1000.000 - M.T 1000.000
Ore,Gypsum,K aolin,Mica,Phosphate,Silica,Calcium
Carbonate,Quartz and Talc
F Raw material :
S Raw Material Name Capacity - Unit / Month
1 [2,4,5 trichloronitrobenzene 0.000- M.T
2 |acetic acid 0.000- M.T
3 |caudticlye 0.000- M.T
4 |Ferric Oxide 0.000- M.T
5 |iron powder 0.000-M.T
6 |Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000- M.T
7 |thiourea 0.000- M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC: 18560 | WWG : 6.000 Water Source Remark
1 | Boiler Feed 3.240 0.000 SIDC
2 | Cooling Water 2.160 0.000 SIDC
3 | Domestic Purpose 5.000 3.000 SIDC
4 | Mnfg Process 2.160 0.300 SIDC
5 | Others..... 2.500 0.000 SIDC
6 | Wash Water 3.500 0.000 SIDC
H Solid Waste

I nspection Team :

Rachana M. Kantharia, SO - S.B.Patel,SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

07/08/2019

6/7 ( Through XGN )

oo




Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 24762

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Signature By(Rachana M. Kantharia, SO)

07/08/2019
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e PCBID _24762_M/s. VAPI SPECTROCHEM PVT.LTD

This unit is visited with reference to the revocation order issued vide H.O Letter No — GPCB/CCA-VSD-
437(3)/1D-24762/510209 on dated 16/06/2019. Unit is engaged for the production of 2,4,5 Trichloro
aniline . During visit unit is found in operation & production of 2,4,5 Trichloro aniline is going on.
Provided ETP units are found in operation & treated waste water is being discharged into the CETP
through U/G drainage line system. One representative waste water sample is collected from the final
outlet of ETP for the analysis purpose. Noted final outlet reading is 670.2 KL during the visit. @ 8 MT iron
waste stock is stored in the storage area. During visit 03 nos. Of soils samples are collected during the
visit from the following location for the analysis purpose.

1. From the M/s. Vapi Spectorchem Pvt.Ltd , Plot No -3 A
2. From open plot of M/s. Vapi Spectorchem Pvt.Ltd , Plot No -3 B
3. From the M/s. Percynic Chemicals, Plot No — A2/12

H.O Letter No — GPCB/CCA-VSD-437(3)/1D-24762/510209 on dated 16/06/2019

Sr. No Specific condition given as per the Action taken by the unit
issued revocation order

1 You shall carry out ground water & Unit will submit the results of water & soil
soil sampling on six monthly basis and | sampling on six monthly basis & results will be
results shall be submitted to GPCB submitted to GPCB

2 The penalty of Rs. 2 Lacs may be taken | This penalty paid by the unit

from the industry due to illegal
dumping of waste which was violation
of HoW (M & TM), Rules 2016 under
E(P) Act, 1986

3 Environmental compensation of Rs. 13 | This penalty paid by the unit
Lacs & 8 Thousand may be taken from
the industry

e M/s. Percynic Chemicals

This unit is visited with reference to the revocation order issued vide H.O Letter No — GPCB/CCA-VSD-
437(4)/1D-24762/512268 on dated 04/07/2019. During visit at Plot No — A2/12 of M/s. Percynic
Chemicals , there is no any industrial production activity is going on. From this unit there is no
generation/discharge of waste water is observed.

Date -29/07/2019 Sd/- Sd/-
Place -Vapi S.B.Patel,SO R.M.Kantharia,SO




’ . é_\& POLLUCON LABORATORIES PVT, LTD.

E
TEST REPORT QR/5.10/01
Customer’s Name and Address : Page: 1 of 1
GUJARAT POLLUTION CONTROL BOARD Test Report No.:  PLPL/190731015 —\
C-5/124, N.H.NO.8, G.1.D.C., Issue Date : 01/08/2019
NEAR HOTEL PRITAM, VAPI.-396 195 Customer's Ref, : ;l:;c; :;E:IRO Vapi/Lab-33(A)/2935
Description of Sample : Solid Sample Quantity/No. of Samples : 500 gm/01
Sampling By : Sample Sent By Party Protocol (Purpose) 5 1QC
Sample Receipt Date : 31/07/2019 Lab ID : PLPL/190731015
Packing/Seal ¢ Sealed Test of Parameters : AsPer Table
Date of Starting of Test : 31/07/2019 Date of Completion : 01/08/2010
Eentiﬂcation of Sample : A RO-Va*
RESULT TABLE
SR.
NO. PARAMETERS UNIT RESULT TEST METHOD
1l Iron % 34 SOP/INS/UN/Fe/01
2. | Aniline { ma/kg Not Detected :
: ' _ : SOP/INS/UN/06
33 2,4,5 Tri Chloro Nitro Benzene mg/kg Not Detected
:oteog\ae“rz :'r;‘ nl;.; 21:::2m of Aniline and 2,4,5 Tri Chloro Nitro Benzene found in the above analyzed sample.also,the Fe content is more or less in the range.(Reff.P.K.Gupta).d
Dr. Maheshwari Solanki Dr. Arun Bajpai
Sr. Scientist Lab Manager(Q)
®FSSAl Approved Lab @ Recognised Lo NelCBAI [5,5ubject to tgmg & Sonditions mgntiongd overeafisas 15001 150 001
Sec. 12 of Environmental (Protection) Act-1986 schedule 11 auditor

“Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Old Shantinath Silk Mill Lane, Near Gaytri Farsan Mart,
Nl\m\un CIrclo Udhana Magdalla Road, Surat-395007, Gujarat, India.
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. POLLUCON LABORATORIES PVT, LTD.

TEST REPORT QR/5.10/01
Customer’s Name and Address : Page: 1 of 1
GUJARAT POLLUTION CONTROL BOARD TestReport No.:  PLPL/190731016
C-5/124, N.H.NO.8, G.I.D.C., Issue Date : 01/08/2019
NEAR HOTEL PRITAM, VAPI.-396 195 Customer’s Ref. : latt l;c;..(o;;(;;lRO-VapllLab—33(A)/2935
Description of Sample ¢ Solid Sample Quantity/No. of Samples : 500 gm/01
Sampling By : Sample Sent By Party Protocol (Purpose) : QC
Sample Receipt Date : 31/07/2019 Lab ID : PLPL/190731016
Packing/Seal ¢ Sealed Test of Parameters : As Per Table
| Date of Starting of Test : 31/07/2019 Date of Completion ¢ 01/08/2019
' / Identification of Sample : B-O Vap*
RESULT TABLE
SR.
NO. PARAMETERS UNIT RESULT TEST METHGD
1. | Iron [ % ‘ 2.86 SOP/INS/UN/Fe/01
2. | Aniline mg/kg Not Detected
T > ; SOP/INS/UN/06
34 2,4,5 Tri Chloro Nitro Benzene mg/kg Not Detected

Note:There are no conaminant of Aniline and 2,4,5 Tri Chloro Nitro Benzene found in the above analyzed sample.also,the Fe content is more or less in the range.(Reff.P.K.Gupta).d
# : Detail given by customer.

%

Dr. Ma-)heshwarl Solanki Dr. Arun Bajpai
Sr. Scientist Lab Manager(Q)

@ FSSAI Approved Lab m@mmteuo@%?&'ﬁuﬁﬁﬂdea to te’mmws meglighadpyeriagfinsas 18001 @150 9001

Sec. 12 of Environmental (Protection) Act-1986 schedule 11 auditor

lous ,.mmu 5 & 6, Opp.Balaji Industrial Society, Old Shantinath Silk Mill Lane, Near Gaytri Farsan Mart,
avjiva emummmhmsum-asmr Gujarat, India.

Scanned by CamScanner



5 . POLLUCON LABORATORIES PVT. LTD.

TEST REPORT QR/5.10/01
Page: 1 of 1
me and Address .
Customer's 19 Test Report No.: PLPL/190731017
GUJARAT POLLUTION CONTROL BOARD ) 01/08/2019
C-5/124, N.H.NO.8, e S Ssalik ' Lt No.GPCB/RO-Vapi/Lab-33(A)/2935
NEAR HOTEL PRITAM, VAPI.-396 195 Customer’s Ref.:  pr29.07.19
Description of Sample Solid Sample Quantity/No. of Samples : 500 gm/01
Sampling By . Sample Sent By Party Protocol (Purpose) : QC
Sample Receipt Date : 31/07/2019 Lab ID : PLPL/190731017
Packing/Seal : Sealed Test of Parameters : As Per Table
| Date of Starting of Test : 31/07/2019 Date of Completion 01/08/2019
/ Identification of Sample : C RO Vapi*
RESULT TABLE
:g PARAMETERS | unIT RESULT TEST METHOD
1. Iron ' % 2.46 SOP/INS/UN/Fe/01
2. Aniline mg/kg Not Detected
‘ : SOP/INS/UN/06
3; 2,4,5 Tri Chloro Nitro Benzene mg/kg Not Detected '

Note:There are no conaminant of Aniline and 2,4,5 Tri Chloro Nitro Benzene found in the above analyzed sample.also,the Fe content is more or less in the range.(Reff.P.K.Gupta).d
# : Detail given by customer.

g

Dr. Maheshwari Solanki Dr Ar& Bajpai

Sr. Sci
r. Scientist Lab Manager(Q)

®FSSAI Approved Lab @ Recognised WP RiodiN RS PRI 1§ stPiect to tesmsd gqmditions mantioneda
' sm
8ec. 12 of Bavisanmental (Protection) Act-1068 : ey o verieafiisas 18001 @150 9001

- "Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Old Shantinath Gaytri
ollucor , Opp. , Silk Mill Lane, Near F
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\" MFRS & SUPPLIERS OF IRON OXIDE PIGMENTS

‘ ‘ .
\\. “ Va pl Corporate Office ,L\’,',’(',t # 111, 1st Floor, Hubtown Solaris, N.S. Phadke Marg, Near East - West Flyover,
S } C[Nr;;eaz(E?St)' Mumbai - 400 069. | Tel.: +91-22-6163 9999 | Fax: +91-22-6163 982'5
pectrochem Facto ' 10GJ1990PTC013343
ry : Plot # 3A/3B, Phase - I, G.I.D.C., Vapi - 396 195, Gujarat.

Private Limited :
Tel.: +91-260-6456524 | www.vapispectrochem.com

Ref: 2018-19/VSPL/ Date ; 24" June, 2019

GPCB ID: 24762

To,
The Regional Officer
Gujarat Pollution Control Board

Vapi

Sub: Payment submission Revocation application for Vapi Spectrochem Pvt. Ltd.

Respected Sirs,

Please find given below the details of payment made by us towards Revocation letter issued:

Rs.2 Lakhs paid vide RTGS No. BARBR22019062120206169 / 21.6.2019 in Bank Account Number

10325062238, State Bank of India, Gandhinagar

RS.13 lakhs 8 thousand paid
Rs.10 lakhs vide RTGS No. BARBD19172302315 /21.6.2019 in Bank Account Number 1032506223

State Bank of India, Gandhinagar

Rs.3 lakhs 8 thousand vide RTGS No. BARBR22019062120206168 /21.6.2019 in Bank Account

Number 10325062238, State Bank of India, Gandhinagar

rd. VAP!
.C. Boé‘\ office

We request you to consider our revocation application.

i

99 JUN /W

Thanking you, for your consideration.

.
.........

ly

Yougs
p| SPECTROCHEM PVT LTD.
'4

Fo

Authorised Signatory ' M‘n L
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8/31/2019 To furnish report of joint inspection ca... - Bhavdip R Gajjar(GoG-GPCB Dept.)

To furnish report of joint inspection carried out by CPCB & GPCB
(Committee formed by Hon'ble NGT) of M/s Vapi Spectrochem Pvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of
Hon'ble NGT Dated.03.07.2019, Principal Bench, New Delhi.

Bhavdip R Gajjar(GoG-GPCB Dept.)

Fri 8/30/2019 4:58 PM

To:ngt filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cems-gpcb <ms-gpcb@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; sushilgpcb@gmail.com
<sushilgpcb@gmail.com>; legal.gpcb@gmail.com <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-
lega@gujarat.gov.in>; pratikcpcb@rediffmail.com <pratikcpcb@rediffmail.com>;

O 6 attachments (7 MB)

Annexure-1-REPORT OF THE JOINT COMMITTEE (MAY 2019) AS PER ORDER 01.03.2019.pdf; Annexure-2-Hon'ble NGT order dated
03.07.2019.pdf; Annexure-3-Revocation order for Closure Direction — Ms Vapi Spectrochem Pvt Ltd.pdf; Annexure-4-Revocation order
for Closure Direction — Ms Percycnic Chemicals.pdf; Annexure-5-Photographs.pdf; 1. Report-VSPL-Vapi-NGT_OA_No._823_of _2018-
August_2019.pdf;

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

ORIGINAL APPLICATION NO. 823 OF 2018

IN THE MATTER OF:
Ranveer Singh (Applicant)  versus  State of Gujarat (Respondent)

Subject :- To furnish joint inspection report of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi carried out by CPCB & GPCB (Committee formed by Hon’ble NGT) in compliance of
order of Hon’ble NGT, Principal Bench, New Delhi.

Ref:- (1) Honorable NGT Principal bench order Dt:-37d July 2019 in matter of Original Application No
823/2018

Respected Sir.

In reference to Original Application No 823/2018, order passed by Honorable NGT

Principal bench order Dt:- 3rd July 2019 to furnish report on joint inspection by CPCB & GPCB
(Committee formed by Hon’ble NGT) of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New Delhi on or before
31/08/2019. Joint report by CPCB & GPCB (Committee formed by Hon’ble NGT) is attached
here with requisite Annexures (1 to 5).

Kindly consider it as a compliance of Hon’ble NGT order dated 03/07/2019 in above matter.

Thanking You,

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  1/2



8/31/2019 To furnish report of joint inspection ca... - Bhavdip R Gajjar(GoG-GPCB Dept.)

B.R.Gajjar
(Regional Officer)
Guijarat Pollution Control Board

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageltem&ltemID=AAMkADU4ODhjY Tk4LTIjZTAINGJIYy05ZWFiLTM2ZDdkYzJmY2Nh...  2/2
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